18.03.2025

COURT NO. 01
DIVISION BENCH- I
HON'BLE THE CHIEF JUSTICE

HON'BLE MR.JUSTICE TUSHAR RAO GEDELA

SUPPLEMENTARY CAUSE LIST

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM

WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,

ENSURE THE VIDEO IS ON WHEN THE

MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/

DISTURBANCE.

NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR

FROM A PUBLIC PLACE.
NOTE 5:

COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE

THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN

PROGRESS ARE NOT DISRUPTED.

NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES
SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF

COURT PROCEEDINGS.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9

MEETING NO. 25125678824

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Courtmasterdbone@gmail . com

courtmaster253@gmail.com

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

64  W.P.(C)-3339/2025
CM APPL. 15778/2025
CM APPL. 15779/2025

PARTY NAME

GOPI CHAND
V/s GOVERNMENT OF NCT OF DELHI
THROUGH ITS SECRETARY AND ANR

OTHER DETAILS OF ADVOCATES:
RAI & RAI

ADVOCATE NAME

OTHER INFORMATION

L. B. RAI

PARTNERS(ATTORNEYLBRAI@GMAIL.COM)(9810614546)(PETITIONER)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT)

NOTE:CM APPL.15605/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-15134/2023 LISTED AT ITEM NO.23
NOTE:CM APPL.15611-12/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-8151/2023 LISTED AT ITEM NO.22
NOTE:CM APPL.15615/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-1739/2025 LISTED AT ITEM NO.O05
NOTE:CM APPL.15670/2025 SHALL BE TAKEN UP ALONGWITH LPA-761/2024 LISTED AT ITEM NO.49


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9
mailto:Courtmasterdbone@gmail.com
mailto:courtmaster253@gmail.com

18.03.2025 SUPPLEMENTARY CAUSE LIST

NOTE:CM APPL.15674/2025 SHALL BE TAKEN UP ALONGWITH LPA-759/2024 LISTED AT ITEM NO.48

NOTE:CM APPL.15676/2025 SHALL BE TAKEN UP ALONGWITH LPA-755/2024 LISTED AT ITEM NO.44

NOTE:CM APPL.15677/2025 SHALL BE TAKEN UP ALONGWITH LPA-756/2024 LISTED AT ITEM NO.45
NOTE:CM APPL.15679/2025 SHALL BE TAKEN UP ALONGWITH LPA-666/2024 LISTED AT ITEM NO. 34
NOTE:CM APPL.15682/2025 SHALL BE TAKEN UP ALONGWITH LPA-758/2024 LISTED AT ITEM NO.47
NOTE:CM APPL.15693/2025 SHALL BE TAKEN UP ALONGWITH LPA-757/2024 LISTED AT ITEM NO.46
NOTE:CM APPL.15697/2025 SHALL BE TAKEN UP ALONGWITH LPA-754/2024 LISTED AT ITEM NO.43



18.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 37

DIVISION BENCH - II

HON'BLE MR. JUSTICE VIBHU BAKHRU
HON’'BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS .MRIDULA SHARMA (PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

:;Irs“l\llllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
96 W.P.(C)-3329/2025 RAJDHANI NURSURIES LTD. ROHIT GANDHI subject to office objection
CM APPL. 15753/2025 V/s ASSISTANT COMMISSIONER OF
CM APPL. 15754/2025 INCOME TAX & ORS.
OTHER DETAILS OF ADVOCATES:
HARGUN SINGH
KALRA(MAIL@GANDHIPARTNERS.COM)(9818610321)(PETITIONER)
INCOME TAX(DELHI.DCIT.CEN3@INCOMETAX.GOV.IN,
DELHI.CIT.CEN3@INCOMETAX.GOV.IN, )(0)(RESPONDENT)
INCOME
TAX(DELHI.DCIT.LITIGATION@INCOMETAX.GOV.IN)(0)(RESPONDENT)
INCOME TAX, UNION OF
INDIA(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
97 W.P.(C)-3330/2025 TOWERS LEASING AND FINANCE LTD. [ROHIT GANDHI subject to office objection
CM APPL. 15755/2025 V/s ASSISTANT COMMISSIONER OF
CM APPL. 15756/2025 INCQME TAX & ORS.
OTHER DETAILS OF ADVOCATES:
HARGUN SINGH
KALRA(MAIL@GANDHIPARTNERS.COM)(9818610321)(PETITIONER)
INCOME TAX, UNION OF
INDIA(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
INCOME TAX(DELHI.DCIT.CEN3@INCOMETAX.GOV.IN,
DELHI.CIT.CEN3@INCOMETAX.GOV.IN, )(0)(RESPONDENT)
INCOME
TAX(DELHI.DCIT.LITIGATION@INCOMETAX.GOV.IN)(0)(RESPONDENT)
98 W.P.(C)-3333/2025 RUBBER SPARES INDUSTRIES INDIA  |SHAHRUKH EJAZ
CM APPL. 15768/2025 PRIVATE LIMITED
CM APPL. 15769/2025 V/s PRINCIPAL COMMISSIONER OF

INCOME TAX DELHI7

OTHER DETAILS OF ADVOCATES:

SHAHRUKH
EJAZ(SHAHRUKHEJAZ@HOTMAIL.COM)(7838390214)(PETITIONER)
INCOME
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7
mailto:cmmridulasharma.dhc@gov.in

18.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 42
DIVISION BENCH- IV

HON'BLE MS.JUSTICE PRATHIBA M. SINGH
HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249
Join from a video conferencing system or application
Dial:

dhcvirtualcourt6@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M - 04:30 P.M..

https://forms.gle/LszUZHy9YMBfTrAu7

HS’:\”ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
87  CUSAA-54/2025 SIDHARTH SHARMA SANDEEP CHILANA
CM APPL. 15757/2025 V/s COMMISSIONER OF CUSTOMS (EXPORT)
CM APPL. 15758/2025 & ANR.
CM APPL. 15759/2025
OTHER DETAILS OF ADVOCATES:
SANDEEP CHILANA(SANDEEP.CHILANA@CCLAW.IN)(9910084446)(PETITIONER)
ANURAG DULAW(ANURAGDULAW@GMAIL.COM)(0)(RESPONDENT)
ICDTKD(ICDTKD-EXP-CUSDEL@GOV.IN)(0)(RESPONDENT)
CUSDEL(COMMRICDPPG-CUSDEL@GOV.IN)(0)(RESPONDENT)
88  W.P.(C)-3327/2025 KARISHMA RESIDENTS WELFARE SUNANDA GHOSH
CM APPL. 15750/2025 ASSOCIATION AND FORUM
V/s MUNICIPAL CORPORATION OF DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:

S. GHOSH(ADVOCATE.GHOSH@GMAIL.COM)(9811586140)(PETITIONER)

MCD, RCSR COOP, CGHS(CLOMCDHQ@GMAIL.COM, RCSRCOOP@GMAIL.COM,
AKCGHSO@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
PERMENDER SHARMA()(9312431462)(RESPONDENT)
HIMANSHU()(9811171578)(RESPONDENT)

NARESH KUMAR BAJAJ()(9212004715)(RESPONDENT)

PARTH RASTOGI()(9810956983)(RESPONDENT)


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6
mailto:courtmaster@pmsingh.in
mailto:courtmaster@pmsingh.in
https://forms.gle/LszUZHy9YMBfTrAu7

18.03.2025 SUPPLEMENTARY CAUSE LIST

89 W.P.(C)-3340/2025 MS POOJA BATRA RAKESH KUMAR
CM APPL. 15780/2025 V/s REGISTRAR COOPERATIVE SOCIETIES
CM APPL. 15781/2025 AND ORS

OTHER DETAILS OF ADVOCATES:

RAKESH
KUMAR(RAKESHKUGARG@REDIFFMAIL.COM)(9811549455)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DDA,
CGHS(STANDINGCOUNSELGNCTD@GMAIL.COM,
DDACHAMBERHC@DDA.ORG.IN,
SHRUTICGHS@GMAIL.COM)(9868250806)(RESPONDENT)

920 W.P.(C)-3343/2025 NITIN NAGPAL KIRSHNA RAO
CM APPL. 15784/2025 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AR MADAV RAO/KRISHNA
RAO(KRISHNARAO437@GMAIL.COM)(9873686316)(PETITIONER)

HARPREET SINGH, UNION OF
INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ICDTKD, CUSDEL(LEGALBRANCHICDTKDEXPORT@GMAIL.COM, COMMRTKDIMP-
CUSDEL@NIC.IN)(0)(RESPONDENT)

91 W.P.(C)-3345/2025 M/S KASHMIR WALNUT OVERSEAS PVT LTD [KIRSHNA RAO
CM APPL. 15786/2025 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AR MADHAV RAO/ KRISHNA RAO/ MUKUNDA RAO/ SOUMYA
PANDA(KRISHNARAO437@GMAIL.COM)(9873686316)(PETITIONER)

HARPREET SINGH, UNION OF
INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ICDTKD, CUSDEL(LEGALBRANCHICDTKDEXPORT@GMAIL.COM, COMMRTKDIMP-
CUSDEL@NIC.IN)(0)(RESPONDENT)

92 W.P.(C)-3346/2025 M/S UNITED SEAIR PVT LTD KIRSHNA RAO
CM APPL. 15787/2025 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AR MADHAV RAO/ KRISHNA RAO/ MUKUNDA RAO/ SOUMYA
PANDA(KRISHNARAO437@GMAIL.COM)(9873686316)(PETITIONER)

HARPREET SINGH, UNION OF
INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ICDTKD, CUSDEL(LEGALBRANCHICDTKDEXPORT@GMAIL.COM, COMMRTKDIMP-
CUSDEL@NIC.IN)(0)(RESPONDENT)

93 W.P.(C)-3347/2025 SAl KIRAN GOUD TIRUPATHI RAVI RATHORE
V/s COMMISSIONER OF CUSTOMS

OTHER DETAILS OF ADVOCATES:

RICHA KUMARI &
ASSOCIATES(YADAVRICHA493@GMAIL.COM)(8766321884)(PETITIONER)
L. SECTION, CCGEN(IGILEGALDELHI@GMAIL.COM, CCGEN-
DELHI@GOV.IN)(0)(RESPONDENT)

:\TS““:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
94  |W.P.(C)-3349/2025 ASHOK LEYLAND LTD RAVI KANT CHANDHOK
V/s THE COMMISSIONER VALUE ADDED TAX
OTHER DETAILS OF ADVOCATES:
RAVI CHANDHOK(RAVI.K.CHANDHOK@GMAIL.COM)(9811213677)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
95  |W.P.(C)-3352/2025 M/S. K S TRADING COMPANY YASH S VIJAY SUB TO OFFICE OBJ.

CM APPL. 15796/2025 V/s COMMISSIONER DEPARTMENT OF
TRADE AND TAXES GNCTD & ANR.

OTHER DETAILS OF ADVOCATES:

YASH S VIJAY(CHAMBERS@YASHSVIJAY.COM)(9953300973)(PETITIONER)
KARISHMA MARIA(MARIA.KARISHMA@GMAIL.COM)(9354981189)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)



18.03.2025

COURT NO. 04

SUPPLEMENTARY CAUSE LIST

HON'BLE MR.JUSTICE NAVIN CHAWLA
HON'BLE MS.JUSTICE SHALINDER KAUR

Click below to join the VC

https://delhihighcourt.webex.com/join/dhcecourtve5

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in
akhil.saxena@dhc.nic.in

All counsels are requested

to send their appearance through this form.

https://forms.gle/klo4druPgPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00
Counsels are requested to fill this form only once.

The first submission shall

ITEM
NUMBER CASE NUMBER

PART-HEARD MATTERS(CONNECTED)

272 |W.P.(C)-2828/2025
CM APPL. 13427/2025

273 \W.P.(C)-2840/2025
CM APPL. 13452/2025

274  \W.P.(C)-3100/2025
CM APPL. 14671/2025

275 |W.P.(C)-3179/2025
CM APPL. 14896/2025

be treated as final.

PARTY NAME ADVOCATE NAME OTHER INFORMATION
UNION OF INDIA AND ORS KADAMBINI SARASWAT Alongwith W.P.(C) 140/2024
V/s JWO INDRESH KUMAR TYAGI

(RETD)

OTHER DETAILS OF ADVOCATES:
KADAMBIN
SHARMA(KADAMBIN0503@GMAIL.COM)(9643396172)(PETITIONER)
MANOJ GUPTA, SVK ZEROX(GUPTAMANOJ50@YAHOO.COM,
SVKZEROX@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA (THROUGH THE VARUN CHUGH, BIPIN BIHARI Alongwith W.P.(C) 140/2024
SECRETARY) & ORS.

V/s 666698 HFO ARUN PRASAD

SHARMA(RETD)

OTHER DETAILS OF ADVOCATES:

SHAGUN SHAHI
CHUGH(ADV.SHAGUNSHAHI@GMAIL.COM)(9779645915)(PETITIONER)
ARUN PRASAD(ARUNPRASADMHARA@GMAIL.COM)(0)(RESPONDENT)
BIPIN BIHARI (JUSJURISTS@GMAIL.COM)(9625780228)(RESPONDENT)

UNION OF INDIA & ORS. SATYA RANJAN SWAIN Alongwith W.P.(C) 140/2024
V/s RAJENDRA SINGH

OTHER DETAILS OF ADVOCATES:

SATYA RANJAN
SWAIN(SATYARANJANKLS@GMAIL.COM)(8860189238)(PETITIONER)
ANIL
SRIVASTAVA(BRIG.AKSADV@GMAIL.COM)(9999158400)(RESPONDENT)

UNION OF INDIA AND ORS CHETANYA PURI Alongwith W.P.(C) 140/2024
V/s EX SGT PURAN CHANDRA BHATT

OTHER DETAILS OF ADVOCATES:

CHETANYA
PURI(CHETANYA.PURI@GMAIL.COM)(9810884689)(PETITIONER)
PRAVEEN KUMAR
PAYAL(ADVPKPAYAL@GMAIL.COM)(0)(RESPONDENT)

NOTE:CM APPL.15735/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-3581/2023 LISTED AT ITEM NO.31
NOTE:CM APPL.15760/2025 SHALL BE TAKEN UP ALONGWITH LPA-495/2018 LISTED AT ITEM NO.77

PM.


https://delhihighcourt.webex.com/join/dhcecourtvc5
mailto:cmrajeshmalhotra@dhc.nic.in
mailto:akhil.saxena@dhc.nic.in
https://forms.gle/k1o4ruPqPt5hgFQJ9

18.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 04

DIVISION BENCH-V

HON'BLE MR.JUSTICE NAVIN CHAWLA
HON’BLE MS.JUSTICE RENU BHATNAGAR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtve5

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

dhc.court2102@gmail.com

All counsels are requested to send their appearance through this form.

https://forms.gle/klo4druPgPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

:JI-II.EJ“I\IIIIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
123  |LPA-521/2024 SHRI MOOL CHAND KHAIRATI RAM HOSPITAL MOHD YASEEN KHAN, RAJIV
CM APPL. 36000/2024 AYURVEDIC RESEARCH INSTITUTES AGARWAL

V/s SARDARAM BHATI

OTHER DETAILS OF ADVOCATES:
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)

FOR DISPOSAL

124 |LPA-654/2018 AIRPORTS AUTHORITY OF INDIA DIGVUAY RAI
V/s INDIAN AIRPORTS KAMGAR UNION

OTHER DETAILS OF ADVOCATES:
DIGVIJAY RAI()(983103599)(PETITIONER)

125 |RFA(COMM)-135/2025 M/S FUELCO INDUSTRIAL CORP. & ORS. JAl WADHWA
CM APPL. 13378/2025 V/s RAJ KUMAR SAXENA

OTHER DETAILS OF ADVOCATES:
JAI WADHWA(JAIWADHWA.LAW06@GMAIL.COM)(9599651116)(PETITIONER)
R()(7840007272)(RESPONDENT)

126 |\W.P.(C)-13495/2022 DR. ASHOK KUMAR ASWAL AMARENDRA PRATAP SINGH
CM APPL. 41031/2022 V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

AMARENDRA PRATAP
SINGH(AMARENDRAPRATAPSINGH17@REDIFFMAIL.COM)(9776370195)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
ASHOK(ADV.ASHOKARYA@GMAIL.COM)()(RESPONDENT)

127 |W.P.(C)-2742/2024 UNION OF INDIA THROUGH SECRETARY & VIJAY CHANDRA JOSHI
ORS.
V/s SHRI S K JASRA

OTHER DETAILS OF ADVOCATES:
VIJAY JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)(9873677817)(PETITIONER)
SGL LAW CHAMBERS(SGLLAWCHAMBERS@GMAIL.COM)()(RESPONDENT)



https://delhihighcourt.webex.com/join/dhcecourtvc5
mailto:cmrajeshmalhotra@dhc.nic.in
mailto:dhc.court2102@gmail.com
https://forms.gle/k1o4ruPqPt5hgFQJ9
mailto:SGLLAWCHAMBERS@GMAIL.COM)()(RESPONDENT)

18.03.2025

PART-HEARD MATTERS
128 |W.P.(C)-11725/2016

129 |W.P.(C)-15111/2022
CM APPL. 46742/2022
CM APPL. 46743/2022
CM APPL. 53968/2022

FOR DISPOSAL (CONNECTED)

130 W.P.(C)-2496/2019
CM APPL. 29729/2024
WITH W.P.(C) 10732/2022
W.P.(C) 10763/2022
W.P.(C) 12199/2022
W.P.(C) 204/2024
W.P.(C) 1251/2024

131 |W.P.(C)-10732/2022
CM APPL. 31143/2022
CM APPL. 31144/2022

132 |\W.P.(C)-10763/2022
CM APPL. 31265/2022
CM APPL. 31266/2022

133 |\W.P.(C)-12199/2022
CM APPL. 36518/2022
CM APPL. 36521/2022

134 |\W.P.(C)-1251/2024
CM APPL. 5240/2024

135 |W.P.(C)-204/2024
CM APPL. 962/2024
WITH W.P.(C) 1251/2024

SUPPLEMENTARY CAUSE LIST

AZAD SINGH KHANDSAIYA & ORS. TINU BAJWA, ARJUN NATARAIJAN,
V/s UNION OF INDIA & ORS. NAVEEN R NATH, HETU ARORA SETHI

OTHER DETAILS OF ADVOCATES:
HETU ARORA
SETHI(HETUARORASETHIADV@GMAIL.COM)(9910904298)(PETITIONER)

MS NEETI BHARARA OBEROI AND OTHERS ANKUR ARORA, NARESH KAUSHIK, R
V/s GOVT OF NCT OF DELHI & ORS. V SINHA

OTHER DETAILS OF ADVOCATES:

ANKUR ARORA AND SRISHTI SHARMA(ADVANKURARORA@GMAIL.COM,
ADVSRISHTISHARMA@GMAIL.COM)(9811929774)(PETITIONER)

SECRETARY OF EDUCATION(SECYEDU@NIC.IN, DIREDU@NIC.IN ,
CSDELHI@NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ANKUR ARORA(ADVANKURAORA@GMAIL.COM,
ADVSRISHTISHARMA@GMAIL.COM)(9811929774)(PETITIONER)

CS DELHI(CSDELHI@NIC.IN, SECYEDU@NIC.IN, DIREDU@NIC.IN)()(RESPONDENT)
NITESH(NITESHKUMARSINGH1981@GMAIL.COM,
NARESHKAUSHIK9@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(RESPONDENT)
R V SINHA(SINHAADVOCATE@HOTMAIL.COM)(9868230464)(RESPONDENT)

R V SINHA(SINHAADVOCATE@HOTMAIL.COM)(9868230464)(RESPONDENT)

GOVT. OF NCT OF DELHI AND ORS. VIBHA MAHAJAN SETH, SHANKER
V/s SHRI D.J. GUPTA RAJU, AVNISH AHLAWAT

OTHER DETAILS OF ADVOCATES:
VIBHA MAHAJAN SETH()(9810702410)(PETITIONER)

NILANSH GAUR(SGLLAWCHAMBERS@GMAIL.COM)(8826460770)(PETITIONER)
GNCTD(SCSERVICESGNCTD@GMAIL.COM,
AVNISH@AHLAWATASSOCIATES.IN)()(RESPONDENT)

AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER)

GOVT OF NCT OF DELHI & ORS. VIBHA MAHAJAN SETH, AVNISH
V/s RANJIT CHAUDHARY AHLAWAT

OTHER DETAILS OF ADVOCATES:

VIBHA MAHAJAN SETH(VIBHSMJ@YAHOO.COM.ORG)(9810702410)(PETITIONER)
SHRI RANJIT KUMAR
CHAUDHARY(RANJITKREH75@GMAIL.COM)(9910154635)(RESPONDENT)

AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER)

GOVT OF NCT OF DELHI & ORS. VIBHA MAHAJAN SETH, AVNISH
V/s RAJESH SINGH AHLAWAT

OTHER DETAILS OF ADVOCATES:

VIBHA MAHAJAN SETH(VIBHSMJ@YAHOO.COM.ORG)(9810702410)(PETITIONER)
SHRI RAJESH SINGH(RAJESHRAWAT1628@GMAIL.COM)(9318379792)(RESPONDENT)
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER)

GOVT. OF NCT OF DELHI & ORS. VIBHA MAHAJAN SETH, AVNISH
V/s RAM BHAJAN AHLAWAT

OTHER DETAILS OF ADVOCATES:

VIBHA MAHAJAN(VIBHSMJ@YAHOO.COM.SG)(9810702410)(PETITIONER)

RAM BHAJAN(RB8006990@GMAIL.COM)(9654150751)(RESPONDENT)

AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER)

GOVT OF NCT OF DELHI AND ORS AVNISH AHLAWAT
V/s SATWANT KAUR

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(PETITIONER)
SACHIN CHAUHAN(SACHIN.CHAUHAN30@GMAIL.COM)(9810618584)(RESPONDENT)

GOVERNMENT OF NCT OF DELHI AND ORS AVNISH AHLAWAT
V/s JAl BHAGWAN

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(PETITIONER)
SACHIN CHAUHAN(SACHIN.CHAUHAN30@GMAIL.COM)()(RESPONDENT)



mailto:SACHIN.CHAUHAN30@GMAIL.COM)()(RESPONDENT)

18.03.2025 SUPPLEMENTARY CAUSE LIST

136 |W.P.(C)-8779/2024 GOVT OF NCT OF DELHI AND ORS AVNISH AHLAWAT
CM APPL. 35762/2024 V/s RS JEPH
WITH W.P.(C) 8828/2024
W.P.(C) 8896/2024

OTHER DETAILS OF ADVOCATES:

MRS. AVNISH
AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER)
137 |W.P.(C)-8828/2024 GOVT OF NCT OF DELHI AND ORS AVNISH AHLAWAT
CM APPL. 35887/2024 V/s VIMLA SEHGAL

OTHER DETAILS OF ADVOCATES:

138 |W.P.(C)-8896/2024 GOVT. OF NCT OF DELHI AND ORS. AVNISH AHLAWAT
CM APPL. 36315/2024 V/s SH. SANJAY DAWAR

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(RESPONDENT)

Il:lrli“l\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
139 |RFA(COMM)-152/2025 VIRENDER KUMAR SHEKHAR PRIT JHA
CM APPL. 15797/2025 V/s SMT. REKHA BHAYANA & ANR.

CM APPL. 15798/2025
CM APPL. 15799/2025
CM APPL. 15800/2025

OTHER DETAILS OF ADVOCATES:

SHEKHAR PRIT JHA(SPJHA27@YAHOO.COM)(9811009625)(PETITIONER)
SHEKHAR PRIT JHA(SPJHA27@YAHOO.COM)(9811009625)(PETITIONER)
SAVIOUR(SAVIOUR.LAWYERU@GMAIL.COM)(0)(RESPONDENT)
SAVIOUR LAW(SAVIOUR.LAWYERU@GMAIL.COM)(0)(RESPONDENT)

CONNECTED MATTERS (ANMM)

140 FAO(OS) (COMM)-141/2023 KENT RO SYSTEMS LIMITED & ORS. ANKUR SANGAL, NAVEEN Listing Remarks:
CM APPL. 35794/2023 V/s KENT CABLES PRIVATE LIMITED & ORS. INAGARJUNA, NINAD DOGRA AT 3.00 PM
CM APPL. 43263/2023
CM APPL. 39713/2024
WITH FAO(OS) (COMM) 150/2023
FAO(OS) (COMM) 142/2023

OTHER DETAILS OF ADVOCATES:

ANKUR SANGAL (ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)
ANKUR SANGAL (ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)
KENT BHARAT(INFO@KENTBHART.COM)()(RESPONDENT)
SWATHI(SWATHI@SUKUMAR.IN)()(RESPONDENT)

SWATHI (SWATHI@SUKUMAR.IN)()(RESPONDENT)

KENT BHARAT(INFO@KENTBHART.COM)()(RESPONDENT)

LAW CHAMBERS OF SWATHI
SUKUMAR(SWATHI@SUKUMAR.IN)(9632196700)(PETITIONER)

ANKIT ARVIND(ANKIT.ARVIND@KHAITANCO.COM)()(RESPONDENT)

ANKUR SANGAL(ANKUR.SANGAL@KHAITANCO.COM)()(RESPONDENT)
ANKUR(ANKUR.SANGAL@KHAITANCO.COM)()(PETITIONER)
ANKIT(ANKIT.ARVIND@KHAITANCO.COM)()(PETITIONER)
ANKUR(ANKUR.SANGAL@KHAITANCO.COM)()(PETITIONER)

RITIK
RAGHUWANSHI(RITIK.RAGHUWANSHI@SUKUMAR.IN)(9632196700)(RESPONDENT)
ANKIT(ANKIT.ARVIND@KHAITANCO.COM)()(RESPONDENT)

RITIK
RAGHUWANSHI(RITIK.RAGHUWANSHI@SUKUMAR.IN)(9632196700)(RESPONDENT)
NINAD DOGRA(NINAD.DOGRA@GMAIL.COM)(9990090052)(PETITIONER)

141 |FAO(OS) (COMM)-142/2023 KENT RO SYSTEMS LIMITED & ORS. ANKUR SANGAL, NINAD DOGRA Listing Remarks:
CM APPL. 35806/2023 V/s KENT CABLES PRIVATE LIMITED & ORS. AT 3.00 PM

OTHER DETAILS OF ADVOCATES:

ANKUR SANGAL(ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)
ANKUR SANGAL(ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)
SWATHI(SWATHI@SUKUMAR.IN)()(RESPONDENT)

KENT BHARAT(INFO@KENTBHART.COM)()(RESPONDENT)
SWATHI(SWATHI@SUKUMAR.IN)()(RESPONDENT)

KENT BHARAT(INFO@KENTBHART.COM)()(RESPONDENT)

NINAD DOGRA(NINAD.DOGRA®GMAIL.COM)(9990090052)(RESPONDENT)



mailto:NINAD.DOGRA@GMAIL.COM)(9990090052)(RESPONDENT)

18.03.2025 SUPPLEMENTARY CAUSE LIST

142 FAO(OS) (COMM)-150/2023 KENT RO SYSTEMS LIMITED & ORS. ANKUR SANGAL, NINAD DOGRA Listing Remarks:
CM APPL. 37233/2023 V/s KENT CABLES PRIVATE LIMITED & ORS. AT 3.00 PM
CM APPL. 37235/2023
CM APPL. 42290/2023
WITH FAO(OS) (COMM) 141/2023

OTHER DETAILS OF ADVOCATES:

ANKUR SANGAL(ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)
KENT BHARAT (INFO@KENTBHART.COM)()(RESPONDENT)

NAVEEN NAGARJUNA(NAVEEN.NAGARJUNA@SUKUMAR.IN)()(RESPONDENT)
ANKUR SANGAL(ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER)
SU KUMAR(SWATHI@SUKUMAR.IN)()(RESPONDENT)

NINAD DOGRA(NINAD.DOGRA@GMAIL.COM)(9990090052)(RESPONDENT)

NOTE:CM APPL.15681/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-5651/2013 LISTED AT ITEM NO.32
NOTE:CM APPL.15651/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-1649/2023 LISTED AT ITEM NO.56
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18.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 05
DIVISION BENCH-VI

HON'BLE MR.JUSTICE C.HARI SHANKAR
HON’'BLE MR.JUSTICE AJAY DIGPAUL

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov. in] and court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be
granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar . dhC@gOV in] and Court Master
(vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar .dhc@gov.in

vikram.224@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
70 |W.P.(C)-3336/2025 UNION OF INDIA & ORS. ROHAN JAITLEY subject to office objection
CM APPL. 15773/2025 V/s EX SGT DULAL DAS
CM APPL. 15774/2025
OTHER DETAILS OF ADVOCATES:
ROHAN JAITLEY(OFFICE@ROHANIJAITLEY.COM)(9958757777)(PETITIONER)
BALJEET SINGH(ADVBALJEETSINGH40@GMAIL.COM)(0)(RESPONDENT)
71 W.P.(C)-3341/2025 ANITA & ORS. SURENDER SINGH HOODA
CM APPL. 15782/2025 V/s UNION OF INDIA & ANR.
OTHER DETAILS OF ADVOCATES:
SURENDER SINGH
HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER)
UNION OF INDIA, BSF(UOIDHC@GMAIL.COM,
DGBSF@BSF.NIC.IN)(1123384193)(RESPONDENT)
72 |\W.P.(C)-3342/2025 BHUWAN CHANDRA KANDPAL AND ORS  |SAHIL CHANDRA

CM APPL. 15783/2025 V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
SAHIL CHANDRA(SAHILC4OFFICE@GMAIL.COM)(9724017329)(PETITIONER)
UNION OF INDIA, BSF(UOIDHC@GMAIL.COM,
EDPDTE@BSF.NIC.IN)(1123384193)(RESPONDENT)

FOR DIRECTION ON OFFICE NOTE

73 W.P.(C)-999/2025 UNION OF INDIA & ORS. JAGDISH CHANDRA, ABHAY KANT
CM APPL. 4963/2025 V/s WO BHARAT SINGH RETD UPADHYAY

OTHER DETAILS OF ADVOCATES:

JAGDISH CHANDRA(MAIL@MSCLEGAL.ORG)(9910385880)(PETITIONER)
JAGDISH CHANDRA(MAIL@MSCLEGAL.ORG)(9910385880)(PETITIONER)
ABHAY KANT
UPADHYAY(ABHAYKANTUPADHYAY@GMAIL.COM)(0)(RESPONDENT)

ABHAY KANT

UPADHYAY(ABHAYKANTUPADHYAY @GMAIL.COM)(9799808342)(PETITIONER)

11
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18.03.2025

PART-HEARD MATTERS

74  |\W.P.(C)-2075/2019
CM APPL. 9690/2019

75 W.P.(C)-7078/2019
CM APPL. 29481/2019
CM APPL. 11064/2025

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

76 RFA(COMM)-153/2025
CM APPL. 15801/2025

CASE NUMBER

SUPPLEMENTARY CAUSE LIST

DELHI TRANSPORT CORPORATION MS. BHAKTI PASRIJA SETHI
V/s SH. RAJINDER KUMAR MODI

OTHER DETAILS OF ADVOCATES:
MS. BHAKTI PASRIJA SETHI()(9354508218)(PETITIONER)

THE GOVERNMENT OF NATIONAL CAPITAL |ZOHEB HOSSAIN, VINAY YADAV
TERRITORY OF DELHI & ORS
V/s MADAN PAL

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN()(9999711099)(PETITIONER)

VINAY
YADAV(ADVOCATEVINAY.SPC@GMAIL.COM)(8447735510)(PETITIONER)
ANIL SINGHAL(ANILSINGALWPN@YAHOO.COM)(0)(RESPONDENT)

PARTY NAME ADVOCATE NAME OTHER INFORMATION

TATA POWER DELHI MANISH KUMAR SUB TO OFFICE OB..
DISTRIBUTION LIMITED SRIVASTAVA
V/s PREM & ANR.

OTHER DETAILS OF ADVOCATES:
K DATTA
(MANISH@KDATTA.IN)(9871102052)(PETITIONER)
K DATTA
(MANISH@KDATTA.IN)(9871102052)(PETITIONER)

12



18.03.2025

COURT NO.
DIVISION

SUPPLEMENTARY CAUSE LIST

33
BENCH-VII

HON'BLE MR.JUSTICE CHANDRA DHARI SINGH
HON’'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

Click below to join the VC:

https://delhihighcourt.

webex.com/meet/dhcecourtve’?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawalab575@agmail.com

cmvijaypal.dhc@gov.in

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

51 CRL.M.(BAIL) 579/2025
In CRL.A.-536/2020
WITH CRL.A. 537/2020

PARTY NAME ADVOCATE NAME OTHER INFORMATION

MEENU KUMAR @ MONU PADAMKANT, CHARU DALAL

V/s STATE

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
PADAMKANT(PADAMKSAXENA@GMAIL.COM)(9910384668)(PETITIONER) :(JANAKPURI-276/2012)

PADAM KANT SAXENA(PADAMKSAXENA@GMAIL.COM)(9910384668)(PETITIONER)  BAIL APPLN. 1269/2013 FILED BY BABITA
KAPIL (DISPOSED ON : 2013-07-22 )

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 1482/2013 FILED BY BABITA
CHARU DALAL(CHAMBERSOFCHARUDALAL@GMAIL.COM)(9958091776)(PETITIONER) |(DISPOSED ON : 2013-09-18)

KAPIL BAIL APPLN. 690/2013 FILED BY BABITA

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2013-05-21)

KAPIL BAIL APPLN. 2198/2017 FILED BY MEENU KUMAR

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2018-03-20 )

CHARU DALAL (DALALCHARU@GMAIL.COM)(9958091776)(PETITIONER) CRL.A. 537/2020 FILED BY BABITA (D. OF HEARING
:2024-03-19)

P.S.-FIR NO. :(JANAKPURI-276/2012)

NOTE:CM APPL.15734/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-12089/2019 LISTED AT ITEM NO.33
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18.03.2025

COURT NO. 46

SUPPLEMENTARY CAUSE LIST

HON'BLE MS.JUSTICE JYOTI SINGH

NOTE : “"SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF

SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnijeshnair@gmail.com

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1£fa995927d292326703dfbal03f

ITEM
NUMBER CASE NUMBER
PART-HEARD MATTERS

2 W.P.(C)-13592/2018

CM APPL. 52967/2018

PARTY NAME ADVOCATE NAME | OTHER INFORMATION
RAJESH AND ORS. M K BHARDWA) Listing Remarks:
V/s GOVT. OF NCT OF AT 02:30 P.M.

DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
M K BHARDWAJ()(9210952550)(PETITIONER)

14
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18.03.2025 SUPPLEMENTARY CAUSE LIST

NOTE:

NOTE:

COURT NO. 43
HON'BLE MR. JUSTICE PRATEEK JALAN

“THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN
ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE

CONVENIENCE OF THE HON’'BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.

“COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE

TO VIDEO CONFERENCING RULES 2021.”

NOTE:

NOTE:

NOTE :

“NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY
ALL THE LITIGANTS AT THE TIME OF MENTIONING."”

“PASSED-OVER MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE
SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED."”
IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER: -

(a) “FRESH MATTERS AND APPLICATIONS;

(b) “FOR ADMISSION” MATTERS;

(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”.

(d) ™ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.

CLICK HERE FOR VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

NOTE :

FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sanjoyojha73@gmail.com

ITEM
NUMBER

61

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
W.P.(C)-3344/2025 GURMEET KAUR PARMINDER SINGH
CM APPL. 15785/2025 V/s DEPARTMENT OF GOINDI
EDUCATION AND ORS.

OTHER DETAILS OF ADVOCATES:
PARMINDER SINGH
GOINDI(PSGOINDI@GMAIL.COM)(9811210962)(PETITIONER)
GHPS(GHPS_HARGOBIND@YAHOO.CO.IN
)(0)(RESPONDENT)

AVNISH AHLAWAT, GHPS
SOCIETY(AVNISHAHLAWAT@YAHOO.COM,
GHPSSOCIETY@YAHOO.COM,
INFO@DSGMC.IN)(0)(RESPONDENT)
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ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

62 W.P.(C)-3348/2025
CM APPL. 15789/2025

63 W.P.(C)-3351/2025
CM APPL. 15791/2025
CM APPL. 15792/2025

AFTER NOTICE MISC. MATTERS

64 W.P.(C)-1261/2022
CM APPL. 3692/2022

SUPPLEMENTARY CAUSE LIST

PARTY NAME ADVOCATE NAME

M/S KCB BUILDERS AND DEVELOPERS YEESHU JAIN
PRIVATE LIMITED THROUGH ITS DIRECTOR

SH. KUNAL BANSAL

V/s DISTRICT MAGISTRATE DISTRICT WEST

OTHER DETAILS OF ADVOCATES:

YEESHU
JAIN(YEESHUJAINASSOCIATES@GMAIL.COM)(9811394417)(PETITIONER)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT)

ZEBA JAMIL & ORS. SUMIT KUMAR
V/s TRIBAL COOPERATIVE MARKETING

DEVELOPMENT FEDERATION OF INDIA

LIMITED (TRIFED)

OTHER DETAILS OF ADVOCATES:

DUE LEGAL ADVOCATES &
SOLICITORS(SUMITKUMARLAWYER@GMAIL.COM)(9312249796)(PETITIONER)
TRIFED, LEGAL DIVISION(MD-TRIFED@TRIFED.NIC.IN,
AMIT.TRIFED@GMAIL.COM,
LEGALDIVISION.TRIFED@GMAIL.COM)(0)(RESPONDENT)

M/S DELHI MEDICOS SHALINI KAPOOR
V/s NORTH DELHI MUNICIPAL
CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:

JUGAL KISHORE
SETH(JKSETHI@SETHIANDCOMPANY.IN)(9810160155)(PETITIONER)
NDMC(CLO-NDMC@MCD.NIC.IN)()(RESPONDENT)

OTHER INFORMATION

SUB TO OFFICE OBJ.

NOTE:CM APPL.15761/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-12605/2019 LISTED AT ITEM NO.O09

COURT NO.36

HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmvijaypal.dhc@gov.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl3

ITEM
NUMBER CASE NUMBER

BAIL

2 BAIL APPLN.-3739/2024
CRL.M.(BAIL) 1709/2024
WITH BAIL APPLN. 4475/2024

PARTY NAME ADVOCATE NAME

JAYANTA GHOSH KUMAR VAIBHAW
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

KUMAR VAIBHAW(KUMARVAIBHAW@GMAIL.COM)(9560620075)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

16

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-77/2023)
W.P.(CRL) 193/2024 FILED BY KALIMUDDIN
SIRAJUDDIN KHAN (DISPOSED ON : 2024-02-06 )
W.P.(CRL) 173/2024 FILED BY SABNAM KHAN
(DISPOSED ON : 2024-02-06 )

BAIL APPLN. 1722/2024 FILED BY PRASENJIT
MITRA (DISPOSED ON : 2024-08-08 )

BAIL APPLN. 4119/2024 FILED BY MOBINUDDIN
SHAIKH (D. OF HEARING : 2025-03-20 )

CRL.M.C. 563/2025 FILED BY PRASENJIT MITRA (D.
OF HEARING : 2025-04-09 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
77/2023)


mailto:cmvijaypal.dhc@gov.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13

18.03.2025

3 BAIL APPLN.-4475/2024
CRL.M.A. 36662/2024

COURT NO. 30

SUPPLEMENTARY CAUSE LIST

AMIT AGRAWAL YASH DATT
V/s STATE OF NCT DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
ARIANA D AHLUWALIA(ADVARINAAHULUWALIA@GMAIL.COM)(0)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

HON'BLE MR.JUSTICE SANJEEV NARULA

NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST

IS OVER.”

[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,

PLEASE CONTACT,

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnandansingh.dhc@gov.in

ITEM
NUMBER CASE NUMBER

AFTER NOTICE MISC. MATTERS

55  TR.P.(CRL.)-94/2023
CRL.M.A. 21077/2023
CRL.M.A. 21709/2023
WITH W.P.(CRL) 2361/2023

56  W.P.(CRL)-2361/2023
CRL.M.A. 22172/2023

PARTY NAME ADVOCATE NAME
VIJENDRA DIWACH AKHAND PRATAP SINGH, AMIT
V/s STATE AND ORS. CHOUDHARY

OTHER DETAILS OF ADVOCATES:

KKHAND PRATAP SINGH (AKHANDTCLO@GMAIL.COM)(9968703824)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AMIT
CHOUDHARY(ADV.CHOUDHARYAMIT@GMAIL.COM)(9891149413)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANISH BIDHURI & ANR. AMIT CHOUDHARY
V/s THE STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

AMIT
CHOUDHARY(ADV.CHOUDHARYAMIT@GMAIL.COM)(9891149413)(PETITIONER)
AMIT CHOUDHARY
(ADV.CHOUDHARYAMIT@GMAIL.COM)(9891149413)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

17

MR .NANDAN SINGH(9319815952) ,COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NEW FRIENDS COLONY-240/2023)

W.P.(CRL) 2361/2023 FILED BY MANISH BIDHURI
& ANR. (D. OF HEARING : 2025-03-18 )

P.S.-FIR NO. :(NEW FRIENDS COLONY-240/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NEW FRIENDS COLONY-240/2023)

TR.P.(CRL.) 94/2023 FILED BY VIJENDRA DIWACH
(D. OF HEARING : 2025-03-18 )

P.S.-FIR NO. :(NEW FRIENDS COLONY-240/2023)


https://delhihighcourt.webex.com/meet/dhcecourtvc9
mailto:cmnandansingh.dhc@gov.in
mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

18.03.2025

CONNECTED MATTERS (ANMM)

57

58

CRL.M.C.-3952/2022
CRL.M.A. 16385/2022
CRL.M.A. 24146/2023
WITH CRL.M.C. 3956/2022
CRL.M.C. 3960/2022
W.P.(CRL) 1075/2023
CRL.M.C. 6893/2022
CRL.M.C. 6900/2022
CRL.M.C. 6909/2022
CRL.M.C. 6080/2024

CRL.M.C.-3956/2022
CRL.M.A. 16393/2022

SUPPLEMENTARY CAUSE LIST

M/S PEE EMPRO EXPORTS PVT. LTD. SMRITI ASMITA, SHIVANI KHER,
V/s STATE OF NCT OF DELHI & ANR. HIMANSHU HANDA
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SMRITI ASMITA(LEGAL@SMRITIASAMITA.COM)(8800795326)(PETITIONER) :(ECONOMIC OFFENCE WING-218/2020)
MARIA RAMESH(MARIARAMESH@YAHOO.CO.IN)()(RESPONDENT) CRL.M.C. 298/2022 FILED BY M/S PEE EMPRO
KAPIL EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |CRL.M.C. 3241/2021 FILED BY M/S PEE EMPRO
SHIVANI KHER(AURICFILING@OUTLOOK.COM)(9811434300)(RESPONDENT) EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
HIMANSHU HANDA(HANDA652@GMAIL.COM)(9999774545)(RESPONDENT) CRL.M.C. 2848/2022 FILED BY M/S PEE EMPRO
HIMANSHU HANDA(HANDA652@GMAIL.COM)(9999774545)(RESPONDENT) EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 2842/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3348/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3960/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. THR AR MS CHARU
SACHDEAV (D. OF HEARING : 2025-03-18 )
CRL.M.C. 3956/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)
CRL.M.C. 6909/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )
CRL.M.C. 6900/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )
CRL.M.C. 6893/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )
W.P.(CRL) 1075/2023 FILED BY MARIA RAMESH &
ANR. (D. OF HEARING : 2025-03-18 )
CRL.M.C. 6080/2024 FILED BY VIJAYALAKSHMI
GOPI (D. OF HEARING : 2025-03-18 )
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
218/2020)
M/S PEE EMPRO EXPORTS PVT. LTD. SMRITI ASMITA, SHIVANI KHER,
V/s STATE OF NCT OF DELHI & ANR. HIMANSHU HANDA
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SMRITI ASMITA(LEGAL@SMRITIASMITA.COM)(8800795326)(PETITIONER) :(ECONOMIC OFFENCE WING-218/2020)
P.K. RAMESH(RAMESH@CALLEXGROUP.COM)()(RESPONDENT) CRL.M.C. 298/2022 FILED BY M/S PEE EMPRO
KAPIL EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |CRL.M.C. 3241/2021 FILED BY M/S PEE EMPRO
SHIVANI KHER(AURICFILING@OUTLOOK.COM)(9811434300)(PETITIONER) EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
SHIVANI KHER(AURICFILING@OUTLOOK.COM)(9811434300)(RESPONDENT) CRL.M.C. 2848/2022 FILED BY M/S PEE EMPRO
HIMANSHU HANDA(HANDA652@GMAIL.COM)(9999774545)(RESPONDENT) EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)

CRL.M.C. 2842/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3348/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3960/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. THR AR MS CHARU
SACHDEAV (D. OF HEARING : 2025-03-18 )
CRL.M.C. 3952/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)

CRL.M.C. 6909/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

CRL.M.C. 6900/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

CRL.M.C. 6893/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

W.P.(CRL) 1075/2023 FILED BY MARIA RAMESH &
ANR. (D. OF HEARING : 2025-03-18 )

CRL.M.C. 6080/2024 FILED BY VIJAYALAKSHMI
GOPI (D. OF HEARING : 2025-03-18 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
218/2020)

18
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CRL.M.A. 16424/2022
CRL.M.A. 24086/2023

In CRL.M.C.-3960/2022
WITH W.P.(CRL) 1075/2023

CRL.M.C.-6893/2022
WITH CRL.M.C. 6900/2022
CRL.M.C. 6909/2022

SUPPLEMENTARY CAUSE LIST

M/S PEE EMPRO EXPORTS PVT. LTD. THR AR  |SMRITI ASMITA, RAKESH KUMAR,

MS CHARU SACHDEAV ANUPINDER SINGH JASSAL, JUSNEET
V/s STATE OF NCT OF DELHI & ANR. SINGH KOHLI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SMRITI ASMITA(LEGAL@SMRITIASAMITA.COM)(8800795326)(PETITIONER) :(ECONOMIC OFFENCE WING-218/2020)
KAPIL CRL.M.C. 298/2022 FILED BY M/S PEE EMPRO
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) EXPORTS P. LTD. (DISPOSED ON : 2022-11-25 )
SMRITI ASMITA LAW CRL.M.C. 3241/2021 FILED BY M/S PEE EMPRO
OFFICE(LEGAL@SMRITIASMITA.COM)(8800795326)(PETITIONER) EXPORTS P. LTD. (DISPOSED ON : 2022-11-25 )
KAPIL SHARMA CRL.M.C. 2848/2022 FILED BY M/S PEE EMPRO
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25 )
RAKESH KUMAR(RAKESHKLAKRA@GMAIL.COM)(9312267677)(RESPONDENT) CRL.M.C. 2842/2022 FILED BY M/S PEE EMPRO
ANUPINDER SINGH EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25 )
JASSAL(ANUPINDERJASSAL@GMAIL.COM)(9650000023)(PETITIONER) CRL.M.C. 3348/2022 FILED BY M/S PEE EMPRO
JUSNEET SINGH EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25 )
KOHLI(JASNEETSINGHKOHLI@GMAIL.COM)(9999631964)(RESPONDENT) CRL.M.C. 3952/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)
CRL.M.C. 3956/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)
CRL.M.C. 6909/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )
CRL.M.C. 6900/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )
CRL.M.C. 6893/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )
W.P.(CRL) 1075/2023 FILED BY MARIA RAMESH &
ANR. (D. OF HEARING : 2025-03-18 )
CRL.M.C. 6080/2024 FILED BY VIJAYALAKSHMI
GOPI (D. OF HEARING : 2025-03-18 )
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
218/2020)
STATE SHOAIB HAIDER, HIMANSHU HANDA
V/s MARIA RAMESH
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
KAPIL :(ECONOMIC OFFENCE WING-218/2020)
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) CRL.M.C. 298/2022 FILED BY M/S PEE EMPRO
KAPIL EXPORTS P. LTD. (DISPOSED ON : 2022-11-25 )
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) CRL.M.C. 3241/2021 FILED BY M/S PEE EMPRO
MARIA RAMESH(MARIARAMESH@YAHOO.COM)()(RESPONDENT) EXPORTS P. LTD. (DISPOSED ON : 2022-11-25 )
HIMANSHU HANDA(HANDA652@GMAIL.COM)(9999774545)(RESPONDENT) CRL.M.C. 2848/2022 FILED BY M/S PEE EMPRO
HIMANSHU HANDA(HANDAG652@GMAIL.COM)(9999774545)(PETITIONER) EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25 )

CRL.M.C. 2842/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3348/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3960/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. THR AR MS CHARU
SACHDEAV (D. OF HEARING : 2025-03-18 )
CRL.M.C. 3952/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)

CRL.M.C. 3956/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)

CRL.M.C. 6909/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

CRL.M.C. 6900/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

W.P.(CRL) 1075/2023 FILED BY MARIA RAMESH &
ANR. (D. OF HEARING : 2025-03-18 )

CRL.M.C. 6080/2024 FILED BY VIJAYALAKSHMI
GOPI (D. OF HEARING : 2025-03-18 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
218/2020)
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CRL.M.C.-6900/2022

CRL.M.C.-6909/2022

SUPPLEMENTARY CAUSE LIST

STATE SHOAIB HAIDER, HIMANSHU HANDA
V/s P K RAMESH

OTHER DETAILS OF ADVOCATES:

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
P.K. RAMESH (RAMES@CALLEXGROUP.COM )()(RESPONDENT)

HIMANSHU HANDA(HANDA652@GMAIL.COM)(9999774545)(RESPONDENT)

STATE SHOAIB HAIDER, ANUPINDER SINGH
V/s S VENKATAKRISHNAN JASSAL, JUSNEET SINGH KOHLI

OTHER DETAILS OF ADVOCATES:

S. VENKATAKRISHAN(CEC@CALLEXGROUP.COP)()(RESPONDENT)
ANUPINDER SINGH
JASSAL(ANUPINDERJASSAL@GMAIL.COM)(9650000023)(RESPONDENT)
JUSNEET SINGH
KOHLI(JASNEETSINGHKOHLI@GMAIL.COM)(9999631964)(RESPONDENT)

20

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-218/2020)
CRL.M.C. 298/2022 FILED BY M/S PEE EMPRO
EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3241/2021 FILED BY M/S PEE EMPRO
EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 2848/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 2842/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3348/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3960/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. THR AR MS CHARU
SACHDEAV (D. OF HEARING : 2025-03-18 )
CRL.M.C. 3952/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)

CRL.M.C. 3956/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)

CRL.M.C. 6909/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

CRL.M.C. 6893/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

W.P.(CRL) 1075/2023 FILED BY MARIA RAMESH &
ANR. (D. OF HEARING : 2025-03-18 )

CRL.M.C. 6080/2024 FILED BY VIJAYALAKSHMI
GOPI (D. OF HEARING : 2025-03-18 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
218/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-218/2020)
CRL.M.C. 298/2022 FILED BY M/S PEE EMPRO
EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3241/2021 FILED BY M/S PEE EMPRO
EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 2848/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 2842/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3348/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3960/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. THR AR MS CHARU
SACHDEAV (D. OF HEARING : 2025-03-18 )
CRL.M.C. 3952/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)

CRL.M.C. 3956/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)

CRL.M.C. 6900/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

CRL.M.C. 6893/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

W.P.(CRL) 1075/2023 FILED BY MARIA RAMESH &
ANR. (D. OF HEARING : 2025-03-18 )

CRL.M.C. 6080/2024 FILED BY VIJAYALAKSHMI
GOPI (D. OF HEARING : 2025-03-18 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
218/2020)
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W.P.(CRL)-1075/2023
CRL.M.A. 10196/2023

CRL.M.C.-6080/2024
CRL.M.A. 23300/2024
CRL.M.A. 23301/2024

SUPPLEMENTARY CAUSE LIST

MARIA RAMESH & ANR. SHIVANI KHER, HIMANSHU HANDA
V/s STATE OF N.C.T. OF DELHI THROUGH
HOME SECRETARY, & ORS.

OTHER DETAILS OF ADVOCATES:
HIMANSHU HANDA(HANDA652@GMAIL.COM)(9999774545)(PETITIONER)

VIJAYALAKSHMI GOPI SHRUTI GOPAL IYER, SMRITI ASMITA
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SHRUTI (SHRUTI@SALAW.IN)(8860729023)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SMRITI ASMITA(SM.ASMITA@GMAIL.COM)(8800795326)(RESPONDENT)

21

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-218/2020)
CRL.M.C. 298/2022 FILED BY M/S PEE EMPRO
EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3241/2021 FILED BY M/S PEE EMPRO
EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 2848/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 2842/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3348/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3960/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. THR AR MS CHARU
SACHDEAV (D. OF HEARING : 2025-03-18 )
CRL.M.C. 3952/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)

CRL.M.C. 3956/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)

CRL.M.C. 6909/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

CRL.M.C. 6900/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

CRL.M.C. 6893/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

CRL.M.C. 6080/2024 FILED BY VIJAYALAKSHMI
GOPI (D. OF HEARING : 2025-03-18 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
218/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-218/2020)
CRL.M.C. 298/2022 FILED BY M/S PEE EMPRO
EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3241/2021 FILED BY M/S PEE EMPRO
EXPORTS P. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 2848/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 2842/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3348/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (DISPOSED ON : 2022-11-25)
CRL.M.C. 3960/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. THR AR MS CHARU
SACHDEAV (D. OF HEARING : 2025-03-18 )
CRL.M.C. 3952/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)

CRL.M.C. 3956/2022 FILED BY M/S PEE EMPRO
EXPORTS PVT. LTD. (D. OF HEARING : 2025-03-18
)

CRL.M.C. 6909/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

CRL.M.C. 6900/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

CRL.M.C. 6893/2022 FILED BY STATE (D. OF
HEARING : 2025-03-18 )

W.P.(CRL) 1075/2023 FILED BY MARIA RAMESH &
ANR. (D. OF HEARING : 2025-03-18 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
218/2020)



18.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 07
HON'BLE MR.JUSTICE MANOJ KUMAR OHRI

CLICK TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl4
MEETING ID : 2528 229 8537

NOTE: “IN ALL 498 — APETITIONS WHEREIN QUASHING IS SOUGHT ON THE BASIS OF SETTLEMENT, ONLY HUSBAND IS
REQUIRED TO APPEAR PHYSICALLY IN COURT AND OTHER RELATIVES CAN JOIN THROUGH VC.”

NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND 10 ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR
MATTER IS CALLED.

NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmpankajgoel.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
58  |LA.APP.-49/2025 UNION OF INDIA SIDDHARTH PANDA
CM APPL. 15710/2025 V/s SH. ISHWAR SINGH & ANR.
CM APPL. 15711/2025
CM APPL. 15712/2025
CM APPL. 15713/2025
OTHER DETAILS OF ADVOCATES:
SIDDHARTH
(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(PETITIONER)
MC VERMA (MCVERMA74@GMAIL.COM)(0)(RESPONDENT)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)
FOR COMPLIANCE
59  [RC.REV.-60/2019(Disposed off case) | M/S RAMJAS FOUNDATION JAI SAHAI ENDLAW, SANDEEP

V/s BABBAL BHATIA SINGH BHATIA, RAJEEV LOCHAN
MAHUNTA, ABHINAV SARUP
SHARMA, SHAMBHAVI KALA,
RAJEEV SAXENA

OTHER DETAILS OF ADVOCATES:
JAI SAHAI ENDLAW()(9811122114)(PETITIONER)

RAJEEV LOCHAN
MAHUNTA(RAJEEVLOCHAN21121987@GMAIL.COM)(9711750166)(PETITIONER)
ABHINAV SARUP
SHARMA(PINTUYADAV927848@GMAIL.COM)(8448463600)(PETITIONER)
SHAMBHAVI
KALA(SHAMBHAVI@JSECHAMBERS.COM)(9818668876)(PETITIONER)

RAJEEV SAXENA(SAXSONSLAWCO@GMAIL.COM)(9810811180)(PETITIONER)

60 RC.REV.-205/2022(Disposed off case) SURINDER KUMAR C P PURI, SULTAN SINGH KHATRI
V/s KARAMVIR TYAGI

OTHER DETAILS OF ADVOCATES:

G.P. THAREJA AND C.P.
PURI(CPPURIADVO@GMAIL.COM)(9810011769)(PETITIONER)
KHATRI(KHATRIADVOCATES@GMAIL.COM)()(RESPONDENT)
SULTAN SINGH KHATRI
(SSKHATRI1954@GMAIL.COM)(9818834488)(RESPONDENT)

22


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14
mailto:cmpankajgoel.dhc@gov.in
mailto:SSKHATRI1954@GMAIL.COM)(9818834488)(RESPONDENT)
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61

62

63

RC.REV.-128/2024(Disposed off case)

RC.REV.-269/2024(Disposed off case)

RC.REV.-366/2024(Disposed off case)

SUPPLEMENTARY CAUSE LIST

M/S INDIA ENTERPRISES JITENDER VASHISHT
V/s MOHAN LAL & ORS.

OTHER DETAILS OF ADVOCATES:
JITENDER VASHISHT (JVASHISHT@GMAIL.COM)(9811550817)(PETITIONER)

KAILASH AJAY KOHLI
V/s ROHTASH KUMAR

OTHER DETAILS OF ADVOCATES:

AJAY KOHLI, S S SOBIT(KOHLISOBTI@GMAIL.COM)(9910040471)(PETITIONER)
AJAY KOHLI, S S SOBIT(KOHLISOBTI@GMAIL.COM)(9910040471)(PETITIONER)
RS SHARM(RSHARMA17575@GMAIL.COM)(0)(RESPONDENT)

R SHARMA(RSHARMA17575@GMAIL.COM)(0)(RESPONDENT)

BIJENDRA KASANA DHEERENDRA KUMAR YADAV,
V/s SMT GAJENDRA DEVI VIKAS TOMAR

OTHER DETAILS OF ADVOCATES:
VIKAS TOMAR(VIKASTOMAR9519@GMAIL.COM)(7503847309)(PETITIONER)
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COURT NO. 26

SUPPLEMENTARY CAUSE LIST

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA

NOTE: IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN
ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN
ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.

CLICK TO JOIN VC:

MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvecl

MEETING NUMBER: 2512 399 8226

PASSWORD: 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankaj.dhcl@gov.in

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

52 CRL.M.A. 8238/2025
CRL.M.A. 8239/2025
In CRL.A.-280/2021

PARTY NAME ADVOCATE NAME OTHER INFORMATION

NAUSHAD @ BOMBAY TARA SHANKAR JHA, VAISHALI SINGH
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
TARA SHANKAR JHA(TARASHANKARJHA@GMAIL.COM)(9582023674)(PETITIONER) :(MAYUR VIHAR-163/2019)

G. A. KHAN(KHANKANPUR@GMAIL.COM)(8800268855)(PETITIONER) CRL.A. 400/2022 FILED BY SALMAN (D. OF
VINOD THAKUR(VINODADLO@GMAIL.COM)()(PETITIONER) HEARING : 2030-01-26 )

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLIC@GMAIL.COM)(9891919168)(RESPONDENT) |P.S.-FIR NO. :(MAYUR VIHAR-163/2019)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLIC@GMAIL.COM)(9891919168)(RESPONDENT)

TARA SHANKAR JHA(TARASHANKARJHA@GMAIL.COM)(9582023674)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VAISHALI SINGH(ADVSINGHVAISHALI@GMAIL.COM)(0)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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COURT NO. 25

SUPPLEMENTARY CAUSE LIST

HON'BLE DR.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbharatqulati.dhc@gov.in

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

95 |CRL.M.A. 8237/2025
In CRL.REV.P.(NI)-63/2025(Disposed
off case)

PARTY NAME ADVOCATE NAME

VISHAL GUPTA AKHIL SHARMA, ARJUN ANAND
V/s M/S MAHADEV ENTERPRISES

OTHER DETAILS OF ADVOCATES:
ARJUN
ANAND(ARJUNANANDANDASSOCIATES@GMAIL.COM)(9910973966)(PETITIONER)

OTHER INFORMATION

NOTE: CRL.M.A.8149-8150/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-180/2025 LISTED AT ITEM NO.48

COURT NO. 48

HON'BLE MS. JUSTICE MINI PUSHKARNA

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO:

n.shubhankar@dhc.nic.in

MEETING LINK

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?2

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

54  \W.P.(C)-3328/2025
CM APPL. 15751/2025
CM APPL. 15752/2025

PARTY NAME ADVOCATE NAME
MS SANA ALI KHAN THROUGH ITS ZAFAR KHURSHID
POWER OF ATTORNEY

V/s MUNICIPAL CORPORATION OF DELHI
THROUGH ITS COMMISSIONER & ORS.

OTHER DETAILS OF ADVOCATES:

ZAFAR KHURSHID(KHURSHIDZ@GMAIL.COM)(9810271008)(PETITIONER)
DHC PROSECUTIONED, MCD, UNION OF
INDIA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM,
CLOMCDHQ@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
RAKESH , DCP SOUTH OF DELHI
POLICE(CP.RAKESHASTHANA@DELHIPOLICE.GOV.IN,
DCP.SOUTH@DELHIPOLICE.GOV.IN)(0)(RESPONDENT)
MCD, MEMBERS K BLOCK(COMMISSIONER@MCD.NIC.IN,
MEMBERSKBLOCK@GMAIL.COM)(0)(RESPONDENT)
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55

56

W.P.(C)-3331/2025

CM APPL. 15762/2025
CM APPL. 15763/2025
CM APPL. 15764/2025

W.P.(C)-3332/2025

CM APPL. 15765/2025
CM APPL. 15766/2025
CM APPL. 15767/2025

SUPPLEMENTARY CAUSE LIST

M/S DOONS CATERERS & ANR. HEMLATA RAWAT
V/s INDIAN RAILWAY CATERING AND
TOURISM CORPORATION & ORS.

OTHER DETAILS OF ADVOCATES:

PUNEET AGRAWAL , HEMLATA RAWAT(PREM@ALALEGAL.IN,
DELHI@ALALEGAL.IN)(8585988102)(PETITIONER)
SAURAV(SAURAVADV@GMAIL.COM)(0)(RESPONDENT)

M/S HOTEL RAJASTHAN JITENDER METHA subject to office objection
V/s INDIAN RAILWAY CATERING AND
TOURISM CORPORATION LIMITED

OTHER DETAILS OF ADVOCATES:

JITENDER
MEHTA(KATYANILEGALSERVICES@GMAIL.COM)(9625461696)(PETITIONER)
IRCTC, SAURAV(LAWOFFICER@IRCTC.COM,
SAURAVADV@GMAIL.COM)(0)(RESPONDENT)

26



18.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 21
HON'BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.
NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARTIES OR THEIR
COUNSELS MAY INFORM THE COURT MASTER BY 02:15 P.M. OF THEIR PRESENCE”. ALL

SUCH MATTERS WILL BE TAKEN UP POST LUNCH SESSIONS (AT 02:30 P.M.)

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

dhcanilkumar@gmail.com

:Jl-ll.zlll\\/I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
108 |W.P.(C)-12249/2022 BHUPINDER KAUR ARUN MALIK, MRINALINI SEN

V/s DELHI DEVELOPMENT AUTHORITY  |GUPTA

OTHER DETAILS OF ADVOCATES:

ARUN MALIK AND
CO(ATTORNEYARUN@GMAIL.COM)(9810017346)(PETITIONER)

DR. RAHUL
CHHOKER(DDACHAMBERHC@GMAIL.COM)(8960896896)(RESPONDENT)
MRINALINI SEN
GUPTA(MRINALINISGUPTA@GMAIL.COM)(9873367274)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

109 |W.P.(C)-1059/2025 M/S DELIGHT ENTERPRISES AYUSH JAIN, LEXORBIS
CM APPL. 5261/2025 V/s PUNJAB NATIONAL BANK & ANR.
CM APPL. 5262/2025

OTHER DETAILS OF ADVOCATES:
JUSTUM LEGAL(JUSTUMLEGAL@GMAIL.COM)(8010889344)(PETITIONER)
ARUN KUMAR SHUKLA, SKR LAW

FIRM(ARUNKUMARSHUKLA7 @GMAIL.COM,
SKRLAWFIRMS@GMAIL.COM)(0)(RESPONDENT)

HAMEL PARIHAR, LEXORBIS(HAMELPARIHAR@REDIFFMAIL.COM,
HAMELPARIHAR@GMAIL.COM, MAIL@LEXORBIS.COM)(0)(RESPONDENT)
()((RESPONDENT)

110 |W.P.(C)-1222/2025 BALAJI TRADING MAYANK GOEL
CM APPL. 5990/2025 V/s UNION OF INDIA MINISTRY OF
HOME AFFAIRS & ANR.

OTHER DETAILS OF ADVOCATES:

MAYANK GOEL(MNGLAWOFFICE@GMAIL.COM)(9999340256)(PETITIONER)
UNION OF INDIA AND ORS(UOIDHC@GMAIL.COM,
SANJAY.NAMBIAR@YESBANK.IN,
YESTOUCH@YESBANK.IN)(O)(RESPONDENT)
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111 |W.P.(C)-1312/2025
CM APPL. 6497/2025

112 |W.P.(C)-3338/2025

FOR ADMISSION

113 |W.P.(C)-10718/2024
CM APPL. 44145/2024

ITEM
NUMBER CASE NUMBER

AFTER NOTICE MISC. MATTERS
114 |W.P.(C)-9453/2020

NOTE:CM APPL.15687/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-11760/2024

SUPPLEMENTARY CAUSE LIST

MS NAINA JEWELLERS, THROUGH ITS SHAURYA MITTAL, LALIT KUMAR
PROPREITOR MR DEEPAK KUMAR MAHESHWARI

V/s INDUSIND BANK LIMITED THROUGH

ITS BRANCH MANAGER KAROL BAGH

BRANCH & ANR.

OTHER DETAILS OF ADVOCATES:

SHAURYA
MITTAL(MITT.SHAURYA@GMAIL.COM)(7044081931)(PETITIONER)
MANISH, DIRECTORATE OF ENFORCEMENT(MANISH2586 @HOTMAIL.COM,
DDMBZOI14-ED@GOV.IN, DL.HC-ED@GOV.IN)(0)(RESPONDENT)

LALIT KUMAR
MAHESHWARI(LALITACS@GMAIL.COM)(9312065826)(RESPONDENT)
RAMDULARI MAHILA SHIKSHAK ASHOK KUMAR

PRASHIKSHAN SCHOOL & ANR.
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

ASHOK KUMAR & AYUSH
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER)
NCTE(NCTELEGAL@GMAIL.COM, WRC@NCTE-
INDIA.ORG)(0)(RESPONDENT)

MAHIPAL SINGH SHEKHAR NANAVATY
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:

SHEKHAR
NANAVATY(SHEKHARNANAVATY@GMAIL.COM)(8860166368)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

PARTY NAME ADVOCATE NAME

MOHD AMJAD KHAN & ANR. RAIJIV BAJAJ, SHOBHANA
V/s CENTRAL BANK OF INDIA & ORS. TAKIAR, JASWINDER SINGH

OTHER DETAILS OF ADVOCATES:
MOHD ASLAM KHAN(AMJAD@GMAIL.COM)(9560677483)(RESPONDENT)
MOHD AMJAD
KHAN(AMJAD@GMAIL.COM)(98101031222)(RESPONDENT)
RAJIVBAJAJ(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)
RAJIV BAJAJ AND SAGRIKA
WADHWA(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)
DELHI DEVELOPMENT
AUTHORITY(SANJAY.K47@DDA.GOV.IN)()(PETITIONER)

EAST DELHI MUNICIPAL CORPORATION(COMMISSIONER-
EDMC@MCD.GOV.IN)()(PETITIONER)

CENTRAL BANK OF
INDIA(BMDELB0290@CENTRALBANK.CO.IN)()(PETITIONER)

LALIT PACHAURI(LALITPACHAURIO3@GMAIL.COM)()(RESPONDENT)
HARISH KHINCHI(HARISH.KHINCHI@YAHOO.COM)()(RESPONDENT)
CENTRAL BANK OF
INDIA(8MDELB0290@CENTRALBANK.CO.IN)()(RESPONDENT)

SHOBHANA
TAKIAR(SHOBHANA_TAKIAR@YAHOO.CO.IN)(9810962950)(RESPONDENT)
JASWINDER
SINGH(JASWINDER.PHULL@GMAIL.COM)(9811232066)(RESPONDENT)
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18.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 08
HON'BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
86 |W.P.(C)-2756/2025 SHOWCRAFT PRODUCTIONS PVT. LTD. SANTOSH KUMAR SAHU
CM APPL. 13151/2025 V/s DELHI MICRO AND SMALL ENTERPRISES
CM APPL. 13152/2025 FACILITATION COUNCIL & ANR.

OTHER DETAILS OF ADVOCATES:

PRAVEEN
MARATHA(PRAVEENMARATHA@GMAIL.COM)(9818762884)(PETITIONER)
SANTOSH KUMAR TRIPATHI, TEST(STANDINGCOUNSELGNCTD@GMAIL.COM,
DELHI@TEST.COM)(9868250806)(RESPONDENT)

87 W.P.(C)-2793/2025 MUNI LAL & ORS. AMIT VERMA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
AMIT VERMA, AVDHESH SHARMA, AKSHAY
ANAND(AMITVERMACHAMBER@GMAIL.COM)(9899129781)(PETITIONER)
SANTOSH KUMAR TRIPATHI, GNCTD, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
SCSERVICESGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

88 W.P.(C)-3334/2025 RAJ NARAYAN SINGH MAHENDRA KUMAR UPADHYAY
CM APPL. 15770/2025 V/s SDM HAUZ KHASH SOUTH DELHI

OTHER DETAILS OF ADVOCATES:

RAHUL RANJAN VERMA & AJAY
TIWARI(RAHULRANJANVERMA78@GMAIL.COM)(9810274454)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

89 W.P.(C)-3335/2025 THE INSTITUTE OF CHARTERED SURBHI MEHTA sub to office objection
CM APPL. 15771/2025 ACCOUNTANTS OF INDIA ICAI
CM APPL. 15772/2025 V/s CENTRAL INFORMATION COMMISSION &
ANR.

OTHER DETAILS OF ADVOCATES:
SURBHI MEHTA(SURBHI@ADHRITLEGAL.IN)(9899888594)(PETITIONER)
CIC, NEER(FDESK-CIC@GOV.IN, NEER1962@YAHOO.CO.IN)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

90 |W.P.(C)-1463/2021 MR. GURDEV RAJ KUMAR AMISH TANDON
V/s COLLECTOR OF STAMPS (GOVERMENT OF
NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
MR. GURDEV RAJ KUMAR
(HIMANSHUGUPTA2196@GMAIL.COM)(9999809802)(RESPONDENT)

MR. GURDEV RAJ KUMAR
(HIMANSHUGUPTA2196@GMAIL.COM)(9999809802)(RESPONDENT)
HIMANSHU GUPTA AND ANKITA
TRIVEDI(CONTACT@INNOVATUSLAW.IN)(49402169)(PETITIONER)
COLLECTOR OF STAMPS (GOVERMENT OF NCT OF
DELHI)(VASANTSDM@NIC.IN)()(PETITIONER)

COLLECTOR OF STAMPS (GOVERMENT OF NCT OF
DELHI)(VASANTSDM@NIC.IN)()(PETITIONER)

SUNIL
SAHA(STANDINGCOUNSELGNCTD@GMAIL.COM)(9911999547)(RESPONDENT)
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91 W.P.(C)-5375/2023
CM APPL. 21014/2023
CM APPL. 57053/2023
CM APPL. 16420/2024

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

92 W.P.(C)-3350/2025
CM APPL. 15790/2025

AFTER NOTICE MISC. MATTERS

93 W.P.(C)-1413/2025
CM APPL. 6842/2025

SUPPLEMENTARY CAUSE LIST

UTTAR PRADESH KHO KHO ASSOCIATION VRINDA BHANDARI
V/s KHO KHO FEDERATION OF INDIA AND
ORS

OTHER DETAILS OF ADVOCATES:

VRINDA BHANDARI(VRINDA@VBCHAMBERS.IN)(9711680348)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
KHOKHO FEDERATION(KHOKHOFEDERATIONOFINDIA@GMAIL.COM,
KHOKHOINDIA2017@GMAIL.COM, SECY-SPORTS@NIC.IN)()(RESPONDENT)
VRINDA BHAANDARI(VRINDA@VBCHAMBERS.IN)(9711680348)(PETITIONER)
KHOKH(KHOKHOINDIA2017 @GMAIL.COM)()(RESPONDENT)

KHOKH OF FEDERATION
(KHOKHOFEDERATIONOFINDIA@GMAIL.COM)()(RESPONDENT)
SPORT(SECY-SPORTS@NIC.IN)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

VRINDA
BHANDARI(MADHAVAGGARWAL.OFFICE@GMAIL.COM)(9999997369)(PETITIONER)
VRINDA BHANDARI(VRINDA@VBCHAMBERS.IN)(9711680348)(PETITIONER)
KHOKHO FEDERATION OF INDIA(KHOKHOFEDERATIONOFINDIA@GMAIL.COM,
KHOKHOINDIA2017@GMAIL.COM)()(RESPONDENT)

SECY SPORT, UNION OF INDIA, ANUJ TYAGI(SECY-SPORTS@NIC.IN,
UOIDHC@GMAIL.COM, ANUJTYAGI.LAW@GMAIL.COM)()(RESPONDENT)

SECY SPORT, UNION OF INDIA, ANUJ TYAGI(SECY-SPORTS@NIC.IN,
UOIDHC@GMAIL.COM,
ANUJTYAGI.LAW@GMAIL.COM)(1123384193)(RESPONDENT)

KHOKHO FEDERATION OF INDIA(KHOKHOFEDERATIONOFINDIA@GMAIL.COM,
KHOKHOINDIA2017@GMAIL.COM)()(RESPONDENT)

PARTY NAME ADVOCATE NAME OTHER INFORMATION
SAVITA JHA SOHAIL KHAN

V/s GOVT OF NCT OF DELHI

AND ORS.

OTHER DETAILS OF ADVOCATES:

AAD LEGAL(ASHWINIKUMAR@AADLEGAL.IN,
SOHAILKHAN@AADLEGAL.IN)(9810147758)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DIVCOM,
DCSW/(STANDINGCOUNSELGNCTD@GMAIL.COM,
DIVCOM@NIC.IN,
DCSW@NIC.IN)(9868250806)(RESPONDENT)

SANCHIT BHANDARI UTSAV JAIN
V/s ROLLER SKATING

FEDERATION OF INDIA AND

ANR

OTHER DETAILS OF ADVOCATES:

AMRITA KAMESHWAR SRIVASTAVA/ UTSAV JAIN/
KAMESHWAR
SRIVASTAVA(AMRITAKAMESHWAR@GMAIL.COM,
JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER)
DARSHAN SINGH, SANCHIT BHANDARI, UNION OF
INDIA(DARSHAN.RIGHTS@GMAIL.COM,
SANCHITBH2000@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
INDIA SKATE(RSFI@INDIASKATE.COM)(0)(RESPONDENT)
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18.03.2025 SUPPLEMENTARY CAUSE LIST

NOTE:

COURT NO. 35
HON'BLE MR. JUSTICE SAURABH BANERJEE

CRL.M.A.8141/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-603/2022 LISTED AT ITEM NO.39

COURT NO. 24
HON'BLE MR. JUSTICE ANISH DAYAL

MENTIONING OF MATTERS WILL BE AT 10:30 A.M. AND 02:15 P.M. ONLY (PRESENCE OF COUNSELS FROM BOTH
PARTIES IS NECESSARY).

AFTER THE SUPPLEMENTARY LIST, MATTERS RELATING TO CUSTODY (BAIL, SUSPENSION OF SENTENCE,
PAROLE, FURLOUGH) IN THE ADVANCE LIST WILL BE TAKEN UP ON PRIORITY.

MATTERS FOR QUASHING OF FIR BASED ON SETTLEMENTS (IF NOT TAKEN UP IN THE PRE-LUNCH
SESSION)WILL BE TAKEN UP AT 02.30PM (PRESENCE OF BOTH PARTIES IS NECESSARY).

ALL COUNSELS ARE REQUESTED TO FILE DOCUMENTS/JUDGMENTS IN THE REGISTRY WHICH ARE HANDED
OVER DURING ARGUMENTS IN COURT, IF NOT FILED PREVIOUSLY.

FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmatishgoel@agmail.com

COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH
GOOGLE FORM WITH THE HELP OF QR CODE, OR THROUGH THIS LINKHhttps://docs.google.com/forms/d/1LT2a-
F1YaOwRtiLpk2n6md7Emm8QowmeXwoAOVRCtHY /edit?pli=1

AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX.

CLICK HERE TO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl1?

:JS':\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
100 CONT.CAS(C)-169/2025 RAVI KAPOOR MEHAAK JAGGI, ADITYA GUHA
CM APPL. 6491/2025 V/s SHIBANI VIG
CM APPL. 15528/2025
OTHER DETAILS OF ADVOCATES:
MEHAAK JAGGI(OFFICE@CHAMBERSMJ.COM)(9811250312)(PETITIONER)
SHIBANI VIG(SHIBANIVIG@GMAIL.COM)(0)(RESPONDENT)
ADITYA GUHA(ADITYAGUHA1909@GMAIL.COM)(9871561749)(RESPONDENT)
101 CM APPL. 15749/2025 SH. SATISH KUMAR SIKHA PODDAR, DINESH KUMAR
In RFA-331/2022 V/s SMT. SUSHMA SINGH & ORS. SRIVASTAVA, KAMAL KANT JHA,

SIDDHANT NATH, RAJENDRA
PRASAD TOMAR, RAHUL SAGAR
SAHAY, SIDDHANT NATH

OTHER DETAILS OF ADVOCATES:

M L VASHISTHA , SIKHA PODDAR ()(9818195380)(PETITIONER)
R()(7983885757)(RESPONDENT)

R()(9810481021)(RESPONDENT)

DINESH KUMAR(ADVODINESHO7 @GMAIL.COM)(9871649107)(PETITIONER)
RAHUL(RAHUL.SOOD@CSHPOWER.CO.IN)()(RESPONDENT)
ADV(ADVRPTOMARO03@GMAIL.COM)()(RESPONDENT)
CSH()(9997196741)(RESPONDENT)

K K JHA (KKJASSOCIATES35@GMAIL.COM)(9811403833)(PETITIONER)
RP TOMAR(ADVRPTOMAR03@GMAIL.COM)()(RESPONDENT)

KAMAL KANT
JHA(KKJASSOCIATES@REDIFFMAIL.COM)(9811403833)(PETITIONER)
RAJENDRA PRASAD
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102 |W.P.(C)-3337/2025
CM APPL. 15775/2025
CM APPL. 15776/2025
CM APPL. 15777/2025

FOR ADMISSION

103 |CONT.CAS(C)-58/2025
CM APPL. 2953/2025

104 |CONT.CAS(C)-64/2025

SUPPLEMENTARY CAUSE LIST

TOMAR(ADVRPTOMARO3@GMAIL.COM)(9810481021)(RESPONDENT)

RAHUL SAGAR
SAHAY(RAHUL.SAHAY@SAHAYCHAMBERS.COM)(9958867445)(RESPONDENT)
SIDDHANT
NATH(SIDDHANTADV.NATH@GMAIL.COM)(9910870397)(RESPONDENT)
PUNJAB NATIONAL BANK RAJESH KUMAR

V/s SMT PARMAL KAUR

OTHER DETAILS OF ADVOCATES:

GAUTAM LAW
CHAMBER(RAJESHGAUTAM@KLMEHTA.NET)(9811252434)(PETITIONER)
MINDER JEE(SINGHMINDERJEE589@GMAIL.COM)(0)(RESPONDENT)

M/S S.S. TOTAL CONSTRUCTION INDIA AAYUSH DAWAR
PVT. LTD., DELHI

V/s UNION OF INDIA, CPWD, THROUGH,

SUPERINTENDING ENGINEER, AGRA,

CPWD & ANR.

OTHER DETAILS OF ADVOCATES:
ANISH DEWAN
(ANISHDEWANADVOCATE@GMAIL.COM)(9999751081)(PETITIONER)
AGRSEACC(AGRSEACC.CPWD@GOV.IN)(0)(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
EEBCDBLY(EEBCDBLY@YAHOO.CO.IN)(0)(RESPONDENT)

M/S SS TOTAL CONSTRUCTION INDIA PVT. AAYUSH DAWAR
LTD., DELHI

V/s UNION OF INDIA, CPWD, NEW DELHI

THROUGH SUPERINTENDING ENGINEER &

ANR.

OTHER DETAILS OF ADVOCATES:

ANISH DEWAN
(ANISHDEWANADVOCATE@GMAIL.COM)(9999751081)(PETITIONER)
AGRSEACC(AGRSEACC.CPWD@GOV.IN)(0)(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
EEBCDBLY(EEBCDBLY@YAHOO.CO.IN)(0)(RESPONDENT)

NOTE:CM APPL.15700/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C)-2195/2016 LISTED AT ITEM NO.66
NOTE:CM APPL.11912/2025 SHALL BE TAKEN UP ALONGWITH RFA 194/2025 LISTED AT ITEM NO.Ol

COURT NO. 28
HON'BLE MR.JUSTICE AMIT SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

ITEM
NUMBER CASE NUMBER

SUSPENSION OF SENTENCE

60 |CRL.M.A. 11004/2024
CRL.M.(BAIL) 600/2024
CRL.M.(BAIL) 1585/2024
In CRL.A.-349/2024
WITH CRL.A. 379/2024

PARTY NAME ADVOCATE NAME
SHIV KUMAR VERMA AKHAND PRATAP SINGH, MANU
V/s CENTRAL BUREAU OF INVESTIGATION MINOCHA, RAVI KETAN BHARDWAJ

OTHER DETAILS OF ADVOCATES:
AKHAND PRATAP SINGH(AKHANDTCLO@GMAIL.COM)(9968703824)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

ZEST LAW(ZESTLAW438@GMAIL.COM)(9810226947)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

RAVI KETAN

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DST-2017-A-0005)

CRL.A. 280/2024 FILED BY SANDEEP SHARMA (D.
OF HEARING : 2024-03-28 )

CRL.A. 275/2024 FILED BY PARTH KUMAR
VERMA (D. OF HEARING : 2025-04-15)

BHARDWAIJ(ADVOCATERAVIKETANBHARDWAJ@GMAIL.COM)(8950532333)(PETITIONER) |CRL.A. 272/2024 FILED BY SANDEEP SHARMA (D.

32

OF HEARING : 2024-03-27 )
CRL.A. 220/2024 FILED BY NEELAM VERMA (D.
OF HEARING : 2024-03-12)
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61

NOTE 1

NOTE 2

NOTE 3

NOTE 4

NOTE 5

CRL.M.A. 11828/2024
CRL.M.(BAIL) 650/2024
CRL.M.(BAIL) 1586/2024
In CRL.A.-379/2024

SUPPLEMENTARY CAUSE LIST

P.S.-FIR NO. :(CBI-DST-2017-A-0005)

SHIV KUMAR VERMA AKHAND PRATAP SINGH, MANU

V/s CENTRAL BUREAU OF INVESTIGATION MINOCHA, RAVI KETAN BHARDWAJ

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AKHAND PRATAP SINGH (AKHANDTCLO@GMAIL.COM)(9968703824)(PETITIONER) :(CBI-DST-2017-A-0008)

CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT) CRL.A. 280/2024 FILED BY SANDEEP SHARMA (D.
RAVI KETAN OF HEARING : 2024-03-28))

BHARDWAJ(ADVOCATERAVIKETANBHARDWAJ@GMAIL.COM)(8950532333)(PETITIONER) |CRL.A. 299/2024 FILED BY PARTH KUMAR
VERMA (D. OF HEARING : 2025-04-15)

P.S.-FIR NO. :(CBI-DST-2017-A-0008)

COURT NO. 32
HON'BLE MR.JUSTICE GIRISH KATHPALIA

ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING
THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT
ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.

COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN
THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.

COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT
TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

manish.prasad@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014

ITEM
NUMBER

CASE NUMBER

FOR ADMISSION

47

CRL.M.C.-211/2025

AFTER NOTICE MISC. MATTERS

48

CRL.REV.P.-1058/2018
CRL.M.A. 48448/2018
WITH CRL.M.C. 6351/2019

PARTY NAME ADVOCATE NAME OTHER INFORMATION

MAMTA AISHWARYA RAO, PRATIKSHA

V/s STATE GOVT. OF NCT OF DELHI AND SHARMA

ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(AMBEDKAR NAGAR-883/2015)

AISHWARYA()(9871598522)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRATIKSHA
SHARMA(PRATIKSHASHARMAOFFICE@GMAIL.COM)(9818573748)(PETITIONER)

HARISH YADAV SHAHID AZAD, PRERNA ARORA
V/s MANJU YADAV (DHCLSC)

OTHER DETAILS OF ADVOCATES:
SHAHID AZAD()(9811126628)(PETITIONER)
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18.03.2025 SUPPLEMENTARY CAUSE LIST

49 CRL.M.C.-6351/2019 HARISH SINGH ANAND RANJAN, PRERNA ARORA
CRL.M.A. 42300/2019 V/s MANJU YADAV (DHCLSC)
WITH CRL.REV.P. 1058/2018

OTHER DETAILS OF ADVOCATES:
ANAND RANJAN()(9810740960)(PETITIONER)

50 CRL.A.-451/2019 RAMESH PAL SINGH M.L. CHAUDHARY, JASRAM
V/s STATE & ANR. SHARMA

OTHER DETAILS OF ADVOCATES:

COURT NO. 22
HON'BLE MR. JUSTICE MANOJ JAIN

Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail.com

:JS““:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
53  CM APPL. 15746/2025 PUJAS ENTERPRISES AND ANR. SHEENA TAQUI
In CM(M)-3060/2024 V/s DENTSPLY INDIA PVT. LTD.
OTHER DETAILS OF ADVOCATES:
RAJESH ,
SHEENA(SHEENATAQUI@GMAIL.COM)(8604703339)(PETITIONER)
SACHIN(JPSVA@YAHOO.COM)(0)(PETITIONER)
M/S DENTSPLY
(ROHIT.RAUTELA@DENTSPLYSIRONA.COM)(0)(RESPONDENT)
54  CM APPL. 15748/2025 SHRI INDERJEET SINGH PRAVEEN SURI
In CM(M)-441/2025 V/s SHRI BASANT LAL GULATI
OTHER DETAILS OF ADVOCATES:
PRAVEEN SURI
(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
POOJA(ADV.POOJACHHABRA@GMAIL.COM)(0)(RESPONDENT)
55  CM APPL. 15747/2025 SMT SHAKUNTALA GUPTA PRAVEEN SURI

In CM(M)-442/2025 V/s SH SANJEEV BANSAL AND ORS

OTHER DETAILS OF ADVOCATES:
PRAVEEN SURI (PRAVEENSURI73@GMAIL.COM)(0)(PETITIONER)

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
AJAY (LAWYERAJAY@YAHOO.COM)(0)(RESPONDENT)

AJAY (LAWYERAJAY@YAHOO.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

56 CM(M)-415/2022 SANJAY SHALIGRAM SAKALLEY VISHWENDRA VERMA
CM APPL. 7663/2025 V/s DEEPA DHINGRA

OTHER DETAILS OF ADVOCATES:
VISHWENDRA VERMA &
SHIVALI(VERMA.VISHWENDRA@YAHOO.CO.IN)(9871704611)(PETITIONER)
DEEPA
DHINGRA(DEEPADHINGRA@YAHOO.COM)(9818271132)(RESPONDENT)
PUNIT BHALLA(PUNITBHALLA@GMAIL.COM)(9810080772)(RESPONDENT)
VISHWENDRA
VERMA(VERMA.VISHWENDRA@YAHOO.CO.IN)(9871704641)(PETITIONER)
PRASLLP(PRASLLP2556)(0)(RESPONDENT)
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57 CM(M)-49/2024 M/S A H WHEELER AND COMPANY PVT |D. K. DEVESH
CM APPL. 1560/2024 LTD
V/s CHANDRESH KUMAR SINGH AND
ORS

OTHER DETAILS OF ADVOCATES:

DK DEVESH(ADV.DKDEVESH@GMAIL.COM)(9999779978)(PETITIONER)
Y P SINGH(YPSINGHADVOCATE@GMAIL.COM)()(RESPONDENT)

NOTE:CM APPL.15637-38/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-3784/2024 LISTED AT ITEM NO.39
NOTE:CM APPL.15720/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-3783/2024 LISTED AT ITEM NO.38
NOTE:CM APPL.15788/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-3783/2024 LISTED AT ITEM NO.38

COURT NO. 16
HON'BLE MR.JUSTICE DHARMESH SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

faisal.zaki@dhc.nic.in

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl0

MEETING NUMBER: 25127330441

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FOR ADMISSION
84  FAO-390/2024 KAMAL ARORA MUKESH MOHAN
V/s GOVT OF NCT OF DELHI (STATE)
AND ORS
OTHER DETAILS OF ADVOCATES:
RG
LAWZ(OFFICEOFRGLAWZ@GMAIL.COM)(9810910312)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
ITEM | aAsE NUMBER PARTY NAME ADVOCATE NAME
NUMBER
FRESH MATTERS & APPLICATIONS
85 |FAO-63/2025 M/S GLORY PROMOTER PVT. LTD. MANISH KUMAR
CM APPL. 15793/2025 V/s M/S ALLIED REALTY PRIVATE LIMITED &
CM APPL. 15794/2025 ORS.

CM APPL. 15795/2025

OTHER DETAILS OF ADVOCATES:
MANISH KUMAR &

OTHER INFORMATION

OTHER INFORMATION

SUB TO OFFICE OBJ.

ASSOCIATES(MANISHKUMARANDASSOCIATES@GMAIL.COM)(1141526833)(PETITIONER)

CORP(CORP.MAILS@GMAIL.COM)(0)(RESPONDENT)
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18.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 29
HON'BLE MS.JUSTICE SHALINDER KAUR

NOTE: CRL.M.A.8131/2025 SHALL BE TAKEN UP ALONGWITH CRL.L.P.-543/2023 LISTED AT ITEM NO.36

HIGH COURT OF DELHI REGISTRAR (LISTING)
17.03.2025

36



18.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 44
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.

NOTE: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH
CONCERNED. IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE).

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES
IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS.

TO JOIN VC:
https://delhihighcourt.webex.com/meet/dhcecourtvcl3
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
pankaj.shukla@dhc.nic.in

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

83 EX.P.-112/2019  SHRI RAMIJI DASS AJAY KUMAR

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

ARORA GUPTA, SURESH
V//s DR. SUNITA CHAND SINGHAL,
SHARMA S.C. SINGHAL
FOR ORDERS
84  ARB.P.-320/2025 |NKG INFRASTRUCTURE RISHA MITTAL
LIMITED

V/s UNION OF INDIA
THROUGH DIRECTOR
GENERAL, MARRIED
ACCOMODATION
PROJECT & ANR.

%k %k %k k ok
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18.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 46
HON'BLE MS.JUSTICE JYOTI SINGH

NOTE:"SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO

cmnijeshnair@gmail.com

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f

:I[‘lTl.IlEhl:IdBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

32 C.0.(COMM.IPD- WORLDFA EXPORTS  |APARNA JAIN,

PAT)-6/2023 PVT LTD OBHAN &
WITH V/s ASHISH PADIA &  ASSOCIATES
CS(COMM) ANR.
596/2023

33 |CcS(COMM)- ASHISH PADIA OBHAN &
596/2023 V/s WORLDFA ASSOCIATES,

I.A. 16302/2023 | EXPORTS PVT LTD APARNA JAIN
I.A. 16304/2023

34 CS(COMM)- NATIONAL FIRE ARAV KAPOOR,
987/2018 PROTECTION MAMTA RANI,
I.A. 8483/2018  ASSOCIATION, INC. GAURAV BARATHI,
I.A. 8484/2018  V/s SWETS INTTL, GAURAV
O.A. 166/2024 INFORMATION BARATHI

SERVICES PVT. LTD.

%k %k 3k ok %k %k k
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18.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 41
HON'BLE MR. JUSTICE JASMEET SINGH

NOTE: ALL PASSOVER MATTERS WILL BE TAKEN UP POST LUNCH SESSION (AT 2:15 P.M).
CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc8

Meeting No: 916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO

pramod@dhc.nic.in

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

86  OMP (ENF.) JDS APPARELS LTD LUCKY PALTA,
(COMM.)-33/2016 V/s TODAY HOMES & SHILPINDER SINGH
EX.APPL.(OS) INFRASTRUCTURE PVT. SOBTI, INDERPAUL
276/2024 LTD & ANR. SINGH OBEROI,

ASHU KANSAL

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

NOTE : ARB.P. 1096/2024 SHOWN AT ITEM NO. 8 IN THE CAUSE LIST MAY BE
TREATED AS DELETED.

%k %k k k ok
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18.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 47
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE
COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR
NAME & SHALL STRICTLY ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI,
DATED 26.10.2021 & BAR COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024
FAILING WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE
ACTION.

NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAILTO
daya.nidhi@dhc.nic.in

CLICK HERE TO JOIN VC:-
https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl1

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

70  ARB.P.-1096/2024 EXTRAMARKS ANKIT PARASHAR
EDUCATION INDIA PVT
LTD
V/s JAY JALARAM
EDUCATION TRUST &
ORS.

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

kkkkk
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18.03.2025 SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE)

COURT NO. 50
HON'BLE MS.JUSTICE MANMEET PRITAM SINGH ARORA

1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES
THE ADJOURNMENT SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE
AND BE SENT LATEST BY 6 P.M. ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED
WHICH ARE SENT THROUGH E-MAIL/WHATSAPP.

TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

Meeting number 25184205783

FOR ADJOURNMENT SLIP : courtmaster09@gmail.com

FOR SENDING APPEARANCE : https://forms.gle/vauowA4aiTxPqcBh9 from 10:00A.M.-4:30 P.M.

ITEM
NUMBER
SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES
59  (CS(0S)-882/2024 DHYAN SWAROOP JYOTI BATRA,
1.A. 44374/2024 \/s BRAHAM SWAROOP ASHOK KUMAR
1.A. 44375/2024 & ORS. DAHIYA

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

NOTE : I.A. 6988/2025 SHALL BE TAKEN UP ALONGWITH CS(0S) 26/2025
SHOWN AT ITEM NO. 40 IN THE ADVANCE CAUSE LIST.

%k 3k %k %k %

Concluded
BY ORDER
REGISTRAR ORIGINAL
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18.03.2025

SUPPLEMENTARY LIST

J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR

BEFORE MS. BHAWANI SHARMA,(DHJS),JOINT REGISTRAR (JUDICIAL)

AT 11:00 A.M.

HYBRID MODE

https://irdhc.webex.com/meet/jrdhc5

ITEM

NUMBE

R

CASE
NUMBER

PARTY NAME

OTHER

ADVOCATE NAME INFORMATION

FRESH MATTERS & APPLICATIONS

36

37

38

CRL.M.A. 8234/2025
CRL.M.A. 8235/2025
In CRL.L.P.-527/2018

CRL.M.C.-1814/2025
CRL.M.A. 8240/2025
CRL.M.A. 8241/2025

CRL.M.C.-1815/2025
CRL.M.A. 8242/2025
CRL.M.A. 8243/2025

MRS. SURJIT KAUR
V/s M/S HARSHA ASSOCIATES
PVT. LTD. & ORS.

SUDARSHAN RANJAN, SUDARSHAN
RAJAN

OTHER DETAILS OF ADVOCATES:
SUDARSHAN RANJAN()(9990865829)(PETITIONER)

SUDARSHAN RAJAN
OFFICE(SROFFICE113@GMAIL.COM)(9650075050)(PETITIONER)
GROVER(GROVERINDIA@OUTLOOK.COM)(0)(RESPONDENT)

SUMAN RANA RAKSHIT SINGH
V/s STATE GOVT. OF NCT OF
DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
RAKSHIT SINGH
(ADVOCATERAKSHIT@GMAIL.COM)(8800349663)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPO
NDENT)

ASHREEN VERMA AND ANR

V/s THE STATE GOVT OF NCT
OF DELHI AND ANR

P.S.-FIR NO. :(JYOTI
NAGAR-897/2022)

SHAHEED AHMAD

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED
SHAHID AHMED AGAINST SAME P.S.-
(SHAHIDAHMEDADVOCATE@GMAIL.COM)(9910536696)(PETITIONER [FIR NO. :(RAJOURI
) GARDEN-704/2022)
KAPIL SHARMA BAIL APPLN.
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPO |2965/2023 FILED BY
NDENT) PRIYANKA
BHARDWAJ SINDHU
(DISPOSED ON :
2023-09-05 )
BAIL APPLN.
3573/2023 FILED BY
PRIYANKA
BHARDWAJ SINDHU
(DISPOSED ON :
2023-10-20)

P.S.-FIR NO.
:(RAJOURI GARDEN-
704/2022)
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18.03.2025

39

40

41

42

43

CRL.M.C.-1816/2025
CRL.M.A. 8244/2025

CRL.M.C.-1817/2025
CRL.M.A. 8245/2025
CRL.M.A. 8246/2025

CRL.M.C.-1818/2025
CRL.M.A. 8249/2025
CRL.M.A. 8250/2025

CRL.M.C.-1819/2025
CRL.M.A. 8251/2025

CRL.M.C.-1820/2025
CRL.M.A. 8252/2025

SUPPLEMENTARY LIST

HARPREET SINGH HARPREET SINGH
V/s STATE OF DELHI (N.C.T. OF
DELHI) AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
HARPREET SINGH ((KOTLA
(HARPREETSINGH4U@YAHOO.CO.IN)(8527056007)(PETITIONER) MUBARAKPUR-
KAPIL SHARMA 273/2014)

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPO
NDENT)

MOHD AZEEM MOHAMMAD ANWAR

V/s STATE GOVT OF NCT DELHI

& ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAMIA
MOHAMMAD AKHTAR NAGAR-329/2021)

(MOHAMMADAKHTAR71@GMAIL.COM)(8800977714)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPO
NDENT)

KULDEEP & ORS. MANOJ KUMAR VERMA
V/s THE STATE GOVT OF NCT
OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED
MANOJ (MANOJ1974VERMA@YAHOO.IN)(7011698374)(PETITIONER) |AGAINST SAME P.S.-
KAPIL SHARMA FIR NO.
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPO |:(MEHRAULI-
NDENT) 101/2016)

BAIL APPLN.

260/2016 FILED BY
TINKU @ ADITYA
(DISPOSED ON :

2016-03-03 )
P.S.-FIR NO.
:(MEHRAULI-
101/2016)

KHIZAR ALl & ORS. MD MUDDASSIR

V/s THE STATE & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

JUNAID ALAM ()(8447117010)(PETITIONER) :(BADARPUR-

KAPIL SHARMA 177/2023)

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPO

NDENT)

NEERAJ KUMAR AND ANR MOHAN SINGH

V/s THE STATE (NCT OF DELHI)

AND ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

MOHAN :(ALIPUR-143/2022)

SINGH(MOHANSINGH@LAWYER.COM)(9868085721) (PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)
(RESPONDENT)
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45

46

a7

48

CRL.M.C.-1821/2025
CRL.M.A. 8255/2025

CRL.M.C.-1822/2025
CRL.M.A. 8256/2025

CRL.M.C.-1823/2025

CRL.M.A. 8236/2025
In CRL.REV.P.-
257/2014

W.P.(CRL)-875/2025
CRL.M.A. 8247/2025
CRL.M.A. 8248/2025

SUPPLEMENTARY LIST

HARSH CHANDER ALIAS
CHANDA AND ANR.

V/s STATE GOVT. OF NCT OF
DELHI AND ANR.

POOJA SARWAL

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

POOJA :(KARAWAL NAGAR-
SARWAL(POOJASARWAL232@GMAIL.COM)(9130180738)(PETITIONE 590/2021)

R)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)
(RESPONDENT)

CHHANGELAL @ BALRAM
V/s STATE GOVT OF NCT OF
DELHI & ANR.

DEVA NAND

OTHER DETAILS OF ADVOCATES:
MUKESH TRIVEDI
(ADVOCATEMUKESH35@GMAIL.COM)(8851876797)(PETITIONER)
MUKESH TRIVEDI
(ADVOCATEMUKESH35@GMAIL.COM)(8851876797)(PETITIONER) BAIL APPLN.
KAPIL SHARMA 219/2021 FILED BY
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPO (CHANGELAL
NDENT) (DISPOSED ON :
KAPIL SHARMA 2021-01-21)
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPO BAIL APPLN.
NDENT) 259/2022 FILED BY
CHANGELAL
(DISPOSED ON :
2022-01-24)
BAIL APPLN.
1739/2022 FILED BY
CHANGELAL@BALRA
M (DISPOSED ON :
2022-08-01)

OTHER CASE FILED
AGAINST SAME P.S.-
FIR NO. :(KHYALA-
150/2019)

P.S.-FIR NO.
:(KHYALA-150/2019)

YOGESH KUMAR
V/s STAE NCT OF DELHI & ORS.

KAPIL KUMAR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
KAPIL KUMAR :(SHAKARPUR-
(KAPILLLB15@GMAIL.COM)(9716724340)(PETITIONER) 19/2021)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPO

NDENT)

BHUPINDER KUMAR SAHNI &  [PETITONER IN- PERSON, ANWESH

ANR MADHUKAR, MOHIT GUPTA

V/s UNITED FINANCE &

AGENCIES PVT LTD & ANR

OTHER DETAILS OF ADVOCATES:

ANWESH

MADHUKAR(MADHUKAR. ANWESH@GMAIL.COM)(9899866844) (PETITI

ONER)

MOHIT (MOHITADV@YAHOO.COM)(0)(RESPONDENT)

MANINDER JHA & ANR. PREM SINGH

V/s STATE NCT OF DELHI AND

ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
HIMANSHU :(AMBEDKAR
MAKKAR(ADV.HIMANSHUMAKKAR@GMAIL.COM)(8168060043)(PETIT |NAGAR-51/2018)
IONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)
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W.P.(CRL)-876/2025
CRL.M.A. 8253/2025
CRL.M.A. 8254/2025

SUPPLEMENTARY LIST

(RESPONDENT)

RAVINDER KUMAR RAHUL MANGLA
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
RAHUL :(NARELA
MANGLA(LITIGATION@RAHULMANGLA.COM)(9899969699)(PETITION |INDUSTRIAL AREA-
ER) 692/2023)

RAHUL MANGLA
(LITIGATION@RAHULMANGLA.COM)(9899969669) (PETITIONER)
RAHUL
MANGLA(LITIGATION@RAHULMANGLA.COM)(9899969669) (PETITION
ER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)
(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPO
NDENT)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)
(RESPONDENT)
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ITEM CASE OTHER
NUMBE PARTY NAME ADVOCATE NAME INFORMATIO
R NUMBER N

FRESH MATTERS & APPLICATIONS

20 CRL.M.C.-1824/2025 DHIRAJ KAPOOR & ANR. YAGYA KUMAR GAUTAM
CRL.M.A. 8257/2025 |V/s THE STATE NCT OF DELHI AND
ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
MANOJ KUMAR :(MAYAPURI-
SHARMA(SHARMAMANOJ5412@GMAIL.COM)(8376920321)(PETITIONER)  |493/2015)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESP

ONDENT)

21 CRL.M.C.-1825/2025 |CHANDAN VERMA & ORS. RAJIV RANJAN MISHRA
CRL.M.A. 8258/2025 |V/s GOVT. OF NCT OF DELHI AND
ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
RAJIV :(JAIT PUR-
MISHRA(OFFICE.RAJIVMISHRA@GMAIL.COM)(9971149344)(PETITIONER)  |183/2023)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESP

ONDENT)

22 CRL.M.C.-1826/2025 VIKAS AND OTHERS SHALU KUMARI
CRL.M.A. 8260/2025 |V/s STATE GOVT OF NCT OF DELHI
AND ORS

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
NEERAJ KUMAR :(WAZIRABAD-
(NEERAJ.ASCENTLAWFIRM@GMAIL.COM)(9310374687)(PETITIONER) 554/2022)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDEN
7

23 CRL.M.C.-1827/2025 |PREM ADIP RISHI & ORS. LAKSHYA GUPTA

CRL.M.A. 8263/2025 |V/s THE STATE NCT OF DELHI &

ORS.

OTHER DETAILS OF ADVOCATES:

LAKSHYA GUPTA
(LAKSHYAGUPTA2012@GMAIL.COM)(9873926961)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDEN

7

24 CRL.M.C.-1828/2025 |PREM ADIP RISHI & ORS. LAKSHYA GUPTA

CRL.M.A. 8264/2025 |V/s THE STATE NCT OF DELHI &

ORS.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
LAKSHYA :(OKHLA
GUPTA(LAKSHYAGUPTA2012@GMAIL.COM)(9873926961)(PETITIONER) INDUSTRIAL
KAPIL AREA-563/2020)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESP
ONDENT)
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25 CRL.M.C.-1829/2025 |SAMEER & ANR.
CRL.M.A. 8266/2025 |V/s STATE NCT OF DELHI & ANR.

26 CRL.M.C.-1830/2025

27 CRL.M.C.-1831/2025
CRL.M.A. 8267/2025
CRL.M.A. 8268/2025

28 CRL.M.C.-1832/2025
CRL.M.A. 8269/2025
CRL.M.A. 8270/2025

29 |W.P.(CRL)-877/2025
CRL.M.A. 8259/2025

30 |W.P.(CRL)-878/2025
CRL.M.A. 8261/2025
CRL.M.A. 8262/2025

SUPPLEMENTARY LIST

VIPIN TIWARI

OTHER DETAILS OF ADVOCATES:
SHREAY KUMAR ATTRI()(9027272722)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESP

ONDENT)

KUNAL SHARMA@ GOLI & ANR. GAURAV TYAGI
V/s STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

ABHISHEK KHARI

(ABHISHEKKHARI8888 @GMAIL.COM)(8527745375)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDEN

7

INDERPAL SINGH & ORS.

LAKSHAY DHAMIJA

V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

LAKSHAY

DHANIJA(LAKSHAYADV1608@GMAIL.COM)(9873627270)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESP

ONDENT)

MOHD. SHAHID & ANR.
V/s STATE & ORS.

RAJ KUMAR

OTHER DETAILS OF ADVOCATES:

N.K CHAUDHARY

(RAJKUMARADV818@GMAIL.COM)(9871698896)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDEN

7
SUNIL & ANR.

BHAGWAN JHA

V/s THE STATE OF NCT OF DELHI &

ANR.

OTHER DETAILS OF ADVOCATES:
BHAGWAN JHA (JHAALAW@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDEN

T

NAVEEN KUMAR GAUTAM & ORS. ADITYA GOEL
V/s STATE/NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

INTERNATIONAL LEGAL
NETWORK(INTERNATIONALLEGALNETWORK@GMAIL.COM)(9999044333)(P

ETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESP

ONDENT)

P.S.-FIR NO.
:(SHAHEEN
BAGH-
264/2024)

P.S.-FIR NO.
:(ASHOK VIHAR-
504/2020)

OTHER CASE
FILED AGAINST
SAME P.S.-FIR
NO.
:(BARAKHAMBA
ROAD-
134/2022)
W.P.(CRL)
1511/2023
FILED BY
MANJIT KAUR
(DISPOSED ON :
2024-01-10 )

P.S.-FIR NO.
:(BARAKHAMBA
ROAD-
134/2022)

P.S.-FIR NO.
:(SHAKARPUR-
268/2024)

P.S.-FIR NO.
:(MAIDAN
GARHI-
548/2023)

P.S.-FIR NO.
:(PREM NAGAR-
279/2024)
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CASES LISTED BEFORE REGISTRARS

31 W.P.(CRL) [INDERPAL SINGH & ORS. SANJEEV KUMAR
-359/2025 |V/s THE STATE NCT OF DELHI & ANR.
CRL.M.A.
3158/2025
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
SANJEEV KUMAR(SANJEEV.NGO@GMAIL.COM)(8178324830)(PETITIONER) :(NIHAL VIHAR-
KAPIL 236/2024)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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